
ORISSA HIGH COURT

FILING REPORT AS ON :04/02/2020

SL FILING NO NAME OF PETNR./APPEL COUNSEL FOR PETNR./APPEL PS CASE/LOWER COURT CASE/DISTRICT

1 ADMLS/0000001/2020 RAMESH CHANDRA MOHAPATRA PRAFULLA KUMAR MOHAPATRA  / /

VS VS ()

STATE OF ORISSA //

2 BLAPL/0001005/2020 ASHOK DAS DURGA PRASAD PRADHAN JAJPUR TOWN /400 /2019

VS VS ()

STATE OF ODISHA //

3 BLAPL/0001006/2020 SAMARU NAYAK PRASANTA KUMAR NANDA MATHILI /169 /2019

VS VS ()

STATE OF ODISHA //

4 BLAPL/0001007/2020 AINTHA NAYAK SURYAKANTA DWIBEDI SARANAKUL /88 /2019

VS VS ()

STATE OF ODISHA //

5 BLAPL/0001008/2020 GULSHAN MOHANTA RAMAKANTA PRADHAN BARIPADA SADAR /103 /2019

VS VS ()

STATE OF ODISHA //

6 BLAPL/0001009/2020 MANAS TRIPATHY ANUGRAHA NARAYAN SAMANTARAY PARADEEP LOCK /197 /2019

VS VS ()

STATE OF ODISHA //

7 BLAPL/0001010/2020 T.SANKAR ARIJEET MISHRA KORAPUT TOWN /51 /2019

VS VS ()

STATE OF ODISHA //

8 BLAPL/0001011/2020 MOJAFER AHEMAD AMITAV TRIPATHY PHULBANI TOWN /194 /2019

VS VS ()

STATE OF ODISHA //

9 BLAPL/0001012/2020 BASUDEV SETH ROHIT MAHATO PATNAGARH /282 /2019

VS VS ()

STATE OF ODISHA //

10 BLAPL/0001013/2020 MALAYA KANHAR @ BITU AMITAV TRIPATHY PHULBANI TOWN /194 /2019

VS VS ()

STATE OF ODISHA //

11 BLAPL/0001014/2020 GOUTAM SABAR PANCHANAN PANIGRAHI GUNUPUR /96 /2019

VS VS ()

STATE OF ODISHA //
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12 BLAPL/0001015/2020 TOFAN JENA HEMENDRA SAMAL JAGATPUR /216 /2018

VS VS ()

STATE OF ODISHA //

13 BLAPL/0001016/2020 ASHOK MAJHI S.S.RAY-2 RAJGANGPUR /284 /2007

VS VS ()

STATE OF ODISHA //

14 BLAPL/0001017/2020 BIRU BEHERA LALITENDU MISHRA FATEGARH /154 /2019

VS VS ()

STATE OF ODISHA //

15 BLAPL/0001018/2020 BULU @ MINAKETAN SETHI AMITAV TRIPATHY SARANAKUL /92 /2019

VS VS ()

STATE OF ODISHA //

16 BLAPL/0001019/2020 SUSANTA NAYAK AMITAV TRIPATHY FATEGARH /215 /2019

VS VS ()

STATE OF ODISHA //

17 BLAPL/0001020/2020 SARAT DAS BHABANI SANKAR DAS BAIDYANATHPUR /195 /2019

VS VS ()

STATE OF ODISHA //

18 BLAPL/0001021/2020 SK.SARIFUL ARIJEET MISHRA JAJPUR ROAD /229 /2011

VS VS ()

STATE OF ODISHA //

19 BLAPL/0001022/2020 MANOJIT GHOSE NIHAR RANJAN SAHOO MALKANGIRI /313 /2019

VS VS ()

STATE OF ODISHA //

20 BLAPL/0001023/2020 PABITRA BENIA JUGALA KISHORE PANDA CHITRAKONDA /157 /2019

VS VS ()

STATE OF ODISHA //

21 BLAPL/0001024/2020 BISWANATH @ HRUDANANDA  SWAIN SUSANTA KUMAR BARAL OLATPUR /1 /2020

VS VS ()

STATE OF ODISHA //

22 BLAPL/0001025/2020 BIDYA @ BIDYADHARA MOHAPATRA AJAYA KUMAR MOHARANA HEMGIR /86 /2018

VS VS ()

STATE OF ODISHA //

23 BLAPL/0001026/2020 SURYAMANI MOHANTY PRAJIT KUMAR PRADHAN KISHORENGAR /155 /2019
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VS VS ()

STATE OF ODISHA //

24 BLAPL/0001027/2020 AJAYA SAHOO A.K.SAHOO  / /0

VS VS ()

STATE OF ODISHA //

25 BLAPL/0001028/2020 BABAJI @ SANTOSH KUMAR SAHOO @ SANTOSH SAHOO @ KALIA SAHOOSURYAKANTA DWIBEDI BANIGOCHA /21 /2015

VS VS ()

STATE OF ODISHA //

26 BLAPL/0001029/2020 PURNA CHANDRA BEHERA S.P.DASH KARANJIA /11 /2020

VS VS ()

STATE OF ODISHA //

27 BLAPL/0001030/2020 BABULU @ DHANESWAR SAMAD SARADA PRASAD DASH THAKURMUNDA /22 /2019

VS VS ()

STATE OF ODISHA //

28 BLAPL/0001031/2020 JITENDRA RANDHWA MANORANJAN PADHY JEYPORE TOWN /116 /2019

VS VS ()

STATE OF ODISHA //

29 BLAPL/0001032/2020 BADANA HANTAL @ RAJU MANORANJAN PADHY SEMILLIGUDA /135 /2019

VS VS ()

STATE OF ODISHA //

30 BLAPL/0001033/2020 BAKULA BEHERA MD.G.MADANI BHADRAK RURAL /210 /2017

VS VS ()

STATE OF ODISHA //

31 BLAPL/0001034/2020 UMAKANTA MALIK PRABIR KUMAR RAY BHADRAK RURAL /613 /2019

VS VS ()

STATE OF ODISHA //

32 BLAPL/0001035/2020 BIBHISAN PRADHAN ARIJEET MISHRA KALINGA NAGAR /232 /2019

VS VS ()

STATE OF ODISHA //

33 BLAPL/0001036/2020 SUMAN RAGULU SOMANATH SATAPATHY GUNUPUR /138 /2018

VS VS ()

STATE OF ODISHA //

34 BLAPL/0001037/2020 SUSHANTA PRADHAN B.S.DASPARIDA TUSRA /238 /2017

VS VS ()
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STATE OF ODISHA //

35 BLAPL/0001038/2020 PRAKASH KUMAR PATRA B.S.DASPARIDA KHAIRA /261 /2019

VS VS ()

STATE OF ODISHA //

36 BLAPL/0001039/2020 PRADEEP NAIK B.S.DASPARIDA BANARAPAL /3 /2020

VS VS ()

STATE OF ODISHA //

37 BLAPL/0001040/2020 NILAMANI TRIPATHY B.S.DASPARIDA BOLANGIR TOWN /589 /2019

VS VS ()

STATE OF ODISHA //

38 BLAPL/0001041/2020 AMIYA KUMAR PADHY JITENDRA SAMANTARAY BAIDYANATHPUR /263 /2019

VS VS ()

STATE OF ODISHA //

39 BLAPL/0001042/2020 DEEPAK GUPTA H.K.MUND BALASORE VIGILANCE /30 /2013

VS VS ()

STATE OF ODISHA(VIG.) //

40 BLAPL/0001043/2020 GADADHAR SETHI PRASANTA KUMAR SAHOO DELANGA /41 /2019

VS VS ()

STATE OF ODISHA //

41 BLAPL/0001044/2020 LITU @ ASIT KUMAR PATTANAIK AMLAN SHAKTI PAUL CHANDAKA P.S. /248 /2019

VS VS ()

STATE OF ODISHA //

42 BLAPL/0001045/2020 KASINATH @ KASHINATH MARNDI @ MARANDI @ PADADINESH KUMAR PATRA KHUNTA /130 /2016

VS VS ()

STATE OF ODISHA //

43 BLAPL/0001046/2020 KALIA @ DIBYAJIT PATRA PRADEEP KUMAR PANDA INDUSTRIAL /7 /2018

VS VS ()

STATE OF ODISHA //

44 BLAPL/0001047/2020 MINAKETAN PARIJA DEBASNAN DAS JATNI P.S. /243 /2019

VS VS ()

STATE OF ODISHA //

45 BLAPL/0001048/2020 SUBAS TARIA DURLLABHA RANJAN MISHRA ULLUNDA /113 /2019

VS VS ()

STATE OF ODISHA //
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46 BLAPL/0001049/2020 KANDURU @ SANJAY SETHI PRADEEP KUMAR PANDA INDUSTRIAL /7 /2018

VS VS ()

STATE OF ODISHA //

47 BLAPL/0001050/2020 AJAY KUMAR JENA @ LUCKY SURESH KUMAR JENA JAJPUR TOWN /392 /2019

VS VS ()

STATE OF ODISHA //

48 BLAPL/0001051/2020 SUNIL @ SAMIR KHAN PRADEEP KUMAR KUNDU BANAPUR P.S. /334 /2019

VS VS ()

STATE OF ODISHA //

49 BLAPL/0001052/2020 MANGU @ SADASIV MALLICK RAKESH KUMAR MALLICK JATNI P.S. /374 /2019

VS VS ()

STATE OF ODISHA //

50 BLAPL/0001053/2020 DIBYAJYOTI SAHOO SMRUTI RANJAN MOHAPATRA MARKAT NAGAR /22 /2020

VS VS ()

STATE OF ODISHA //

51 BLAPL/0001054/2020 JITU @ JITENDRA SETHI SURESH KU JENA JAJPUR TOWN /203 /2019

VS VS ()

STATE OF ODISHA //

52 BLAPL/0001055/2020 BIJAY PRADHAN P.R.SINGH CHANDANPUR /185 /2019

VS VS ()

STATE OF ODISHA //

53 BLAPL/0001056/2020 SADHU SAMREDY @ SAMAREDAI JUGALA KISHORE PANDA CHITRAKONDA /157 /2019

VS VS ()

STATE OF ODISHA( HOME) //

54 BLAPL/0001057/2020 UJAL KUMAR BHAGAT ANANTA PRASAD  MISHRA  / /0

VS VS ()

UNION OF  INDIA (RAILWAY) //

55 BLAPL/0001058/2020 SURESH BUDA ANANTA PRASAD MISHRA GOVINDPUR /134 /2017

VS VS ()

STATE OF ODISHA //

56 BLAPL/0001059/2020 GANGADHAR NAYAK S.K.MOHANTY BUGUDA /12 /2020

VS VS ()

STATE OF ODISHA //

57 BLAPL/0001060/2020 SANTOSH SAMANTARA S.K.MOHANTY KABISURYANAGAR (KODALA) /51 /2019
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VS VS ()

STATE OF ODISHA //

58 BLAPL/0001061/2020 SAYED JAFER ALAM SATYA NARAYAN MISHRA-4 PURUNABAZAR /15 /2020

VS VS ()

STATE OF ODISHA //

59 BLAPL/0001062/2020 HIMANSU PANDA CHITTA RANJAN DASH BALANGA /135 /2018

VS VS ()

STATE OF ODISHA //

60 BLAPL/0001063/2020 PRAKASH @ KARUNAKAR MAHANTA PURUSOTTAM CHULI KEONJHAR TOWN /151 /2018

VS VS ()

STATE OF ODISHA //

61 BLAPL/0001064/2020 M.KANHU PATRA PRAVASHA PUJAREE PARIDA BHANJANAGAR /28 /2020

VS VS ()

STATE OF ODISHA //

62 BLAPL/0001065/2020 PRASANT @ BASANTA MAHALIK AMULYA RATNA PANDA BASTA /175 /2018

VS VS ()

STATE OF ODISHA //

63 BLAPL/0001066/2020 LENGADA @ ESWAR ROUTRAY MANAS CHAND KHURDA SADAR /74 /2016

VS VS ()

STATE OF ODISHA //

64 BLAPL/0001067/2020 ASHOK KUMAR SAHU RABINDRA NATH PANDA PHIRINGIA /106 /2016

VS VS ()

STATE OF ODISHA //

65 BLAPL/0001068/2020 CHANDRAVAN SINGH BASUDEV MISHRA BOIPARIGUDA /35 /2017

VS VS ()

STATE OF ODISHA //

66 BLAPL/0001069/2020 SARMANANDA GARANAYAK SATYA RANJAN MULIA BANARAPAL /02 /2020

VS VS ()

STATE OF ODISHA //

67 BLAPL/0001070/2020 SUBHA @ SUBRANSU PARIDA DEBASHIS ROUTRAY CHAULIAGANJA /484 /2019

VS VS ()

STATE OF ODISHA //

68 BLAPL/0001071/2020 PINTU AGARWAL ASHOK KUMAR SARANGI ANGUL TOWN /103 /2017

VS VS ()
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STATE OF ODISHA //

69 BLAPL/0001072/2020 RATNAKAR MOHANTA @ RAJU RAMAKANTA PRADHAN BETNOTI /200 /2019

VS VS ()

STATE OF ODISHA //

70 BLAPL/0001073/2020 SUKANTA SETHI SURYA NARAYAN MISHRA BRAHMAGIRI /3 /2020

VS VS ()

STATE OF ODISHA //

71 BLAPL/0001074/2020 SAHADEB BAIRAGI @ SAHADEV BAIRAGI JUGAL KISHORE PANDA ORKEL /88 /2019

VS VS ()

STATE OF ODISHA //

72 BLAPL/0001075/2020 KALIA @ SANATAN BHOI SURYA NARAYAN MISHRA PURI SADAR /272 /2019

VS VS ()

STATE OF ODISHA //

73 BLAPL/0001076/2020 BADI KRISHNA RAO SURYA NARAYAN MISHRA SEA BEACH /203 /2019

VS VS ()

STATE OF ODISHA //

74 BLAPL/0001077/2020 SAROJINI BEHERA RANJIT MOHANTY RAJKANIKA /223 /2019

VS VS ()

STATE OF ODISHA //

75 BLAPL/0001078/2020 SRI.ATHANI @ KIRTI RANJAN SAHOO SUBRATA PANDA DHENKANAL TOWN /393 /2019

VS VS ()

STATE OF ODISHA //

76 BLAPL/0001079/2020 SOMU @ SOUMYA RANJAN PRADHAN SUBRATA PANDA DHENKANAL TOWN /393 /2019

VS VS ()

STATE OF ODISHA //

77 BLAPL/0001080/2020 PRADEEP DEHURY PRAJIT KUMAR PRADHAN HANDAPA /67 /2019

VS VS ()

STATE OF ODISHA //

78 BLAPL/0001081/2020 PINTU MOHAKUD @ MAHAKUD DIBYAJYOTI SAHOO JHARSUGUDA /403 /2019

VS VS ()

STATE OF ODISHA //

79 BLAPL/0001082/2020 A.NAIDU JITENDRA SAMANTARAY NAYAGARH /194 /2019

VS VS ()

STATE OF ODISHA //
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80 BLAPL/0001083/2020 SANKAR MUNDA SUSHANTA KUMAR SAMANTARAY PURIGHAT /81 /2016

VS VS ()

STATE OF ODISHA //

81 BLAPL/0001084/2020 MUNA @ DILLIP KESHARI DEO PRAFULLA CHANDRA DAS BARKOTE /177 /2019

VS VS ()

STATE OF ODISHA //

82 BLAPL/0001085/2020 JAGESWAR DUAN SUSHANTA KUMAR PRADHAN  / /0

VS VS ()

STATE OF ODISHA //

83 BLAPL/0001086/2020 CHATURBHUJA BEHERA @ TIKI BEHERA JAYADEBA BEHERA ITAMATI /120 /2019

VS VS ()

STATE OF ODISHA //

84 BLAPL/0001087/2020 A. LAXMAN @ A.LACHAMA AMULYA RATNA PANDA KUAKHIA /339 /2019

VS VS ()

STATE OF ODISHA //

85 BLAPL/0001088/2020 A.LAXMAN @ A.LACHAMA AMULYA RATNA PANDA JAJPUR TOWN /350 /2019

VS VS ()

STATE OF ODISHA //

86 BLAPL/0001089/2020 BUBLU CHHATRIA AMULYA RATNA PANDA KANTAMAL /53 /2019

VS VS ()

STATE OF ODISHA //

87 BLAPL/0001090/2020 PINKU @ AKASH KUMAR BEHURA L.BHUYA KEONJHAR TOWN /147 /2019

VS VS ()

STATE OF ODISHA //

88 BLAPL/0001091/2020 AHALYA  @ KALYANI KHUNTIA AMITAV TRIPATHY KHANDAPARA /258 /2018

VS VS ()

STATE OF ODISHA //

89 BLAPL/0001092/2020 A.WARALAXMI S.P.DAS CDA-II /8 /2020

VS VS ()

STATE OF ODISHA //

90 BLAPL/0001093/2020 AKSHYA DEHURY SUBODH KUMAR MOHANTY ANANDAPUR /138 /2019

VS VS ()

STATE OF ODISHA //

91 BLAPL/0001094/2020 JAYA DURIA KUNJA SUNDAR DAS POTTANGI /40 /2016
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VS VS ()

STATE OF ODISHA //

92 BLAPL/0001095/2020 MUNA @ PADMALOCHAN MALLIK S.PATRO BUGUDA /36 /2016

VS VS ()

STATE OF ODISHA //

93 BLAPL/0001096/2020 SURESH NAIK TARA PRASAD MOHAPATRA TIKIRI /144 /2019

VS VS ()

STATE OF ODISHA //

94 BLAPL/0001097/2020 BHABANI SANKAR SAHOO ASHOK KU SAHOO KENDRAPARA /49 /2016

VS VS ()

STATE OF ODISHA //

95 BLAPL/0001098/2020 N.DURYODHAN REDDY SATYABRATA  MOHANTY CHATRAPUR /131 /2017

VS VS ()

STATE OF ODISHA //

96 BLAPL/0001099/2020 SULTAN @ MATHU @ ASLAM ANSARI UMAKANTA BARIK RAJGANGPUR /320 /2018

VS VS ()

STATE OF ODISHA //

97 BLAPL/0001100/2020 GITA BHOI TARA PRASAD MOHAPATRA PURI SADAR /336 /2019

VS VS ()

STATE OF ODISHA //

98 BLAPL/0001101/2020 PRAKASH BEHERA @ BAPI BIJAY KUMAR MOHANTY ANGUL TOWN /361 /2019

VS VS ()

STATE OF ODISHA //

99 BLAPL/0001102/2020 SHAH HUSSAIN R.N.MISHRA GHAGARBEDA /01 /2020

VS VS ()

STATE OF ODISHA //

100 BLAPL/0001103/2020 UMAKANTA DAS @ KAZIA @ KALANDI MOHANTYA.K.PANDEY MAHANGA /280 /2020

VS VS ()

STATE OF ODISHA //

101 BLAPL/0001104/2020 SUBRAT DEO SURYA NARAYAN MISHRA PURI SADAR /07 /2020

VS VS ()

STATE OF ODISHA //

102 BLAPL/0001105/2020 SUNA BARIK AMITABH PRADHAN NANDAPUR /35 /2019

VS VS ()
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STATE OF ODISHA //

103 BLAPL/0001106/2020 RAJU @ RAJU NAIK @ RAJESH NAYAK @ BEHERAJYOTI RANJAN DEO KANTABANIA PS /66 /2018

VS VS ()

STATE OF ODISHA //

104 CMAPL/0000105/2020 MANOJ MANJARI NAIK ADV.  / /

VS VS ()

STATE OF ORISSA //

105 CMAPL/0000106/2020 DIBYAJYOTI DAS ADV.  / /

VS VS ()

STATE OF ORISSA //

106 CMAPL/0000107/2020 NIRANJAN MOHAPATRA ADV.  / /

VS VS ()

STATE OF ODISHA //

107 CMAPL/0000108/2020 TAYAB KHAN ADV.  / /

VS VS ()

TAHASILDAR, DASARATHPUR //

108 CMAPL/0000109/2020 BINAYA KU.PADHI adv.  / /

VS VS ()

C.G.M. and A.A.,S.B.I. //

109 CMAPL/0000110/2020 BHULI PATRA ADV.  / /

VS VS ()

COLLECTOR CUM DISTRICT MAGISTRATE, BOUDH //

110 CMP/0000114/2020 BAIDHAR PANIGRAHI P.R.MISHRA  / /

VS VS CIVIL JUDGE (SD),BHADRAK(Bhadrak *)

PRADEEP KUMAR PARIDA IA/0000852/2019

111 CMP/0000115/2020 REJENDRA CHANDRA DEV BIRABARA HARICHANDANDEBASIS MISHRA  / /

VS VS ()

THE STATE OF ODISHA //

112 CMP/0000116/2020 SAYED ASIF ALI KALPATARU MISHRA  / /

VS VS ()

SAYED ASHFAQUE ALI //

113 CMP/0000117/2020 MADHIMAREDDI SWARNA PRASANNA KUMAR MISHRA  / /

VS VS ()

ETHALAPAKA JYOTI //
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114 CMP/0000118/2020 BANAMALI PRADHAN BIBEKANANDA BHUYAN  / /

VS VS ()

SUDARSHAN PRADHAN //

115 CMP/0000119/2020 SHIBA BHOI S.C.MEKAP  / /

VS VS ()

JANAKA BHOI //

116 CMP/0000120/2020 SANTOSH KUMAR SINGH BIGYAN KUMAR SHARMA  / /

VS VS ()

PARBATI SINGH //

117 CMP/0000121/2020 MAMATA NAYAK @ DEBNATH S.K.NAYAK 2  / /

VS VS ()

ALOK NAYAK //

118 CONTC/0000405/2020 AKSHAYA KUMAR ACHARYA ADV  / /

VS VS ()

CHIEF ADMINISTRATOR,JAGANNATH TEMPLE ADM. //

119 CONTC/0000406/2020 SHYAM SUNDAR NAYAK adv  / /

VS VS ()

R.RAGHUPRASAD //

120 CONTC/0000407/2020 KRUSHNA CHANDRA BAG adv  / /

VS VS ()

R.RAGHUPRASAD //

121 CONTC/0000408/2020 PURNA CHANDRA PRADHAN ADV  / /

VS VS ()

KARTISH KUMAR DASH //

122 CONTC/0000409/2020 SOMANATHA SAHOO ADV  / /

VS VS ()

STATE OF ODISHA //

123 CONTC/0000410/2020 MANAS KU.JENA AJIT KUMAR SAHOO  / /

VS VS ()

SANJEEV CHOPRA //

124 CONTC/0000411/2020 RAMESH NAIK ASHOK KUAMR SARANGI  / /

VS VS ()

AKASH RANJAN SAHOO //

125 CONTC/0000412/2020 DIBAKAR MANDAL ADV  / /
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VS VS ()

KALUNGA OMAN //

126 CONTC/0000413/2020 PRAKASH CHANDRA DAS ADV  / /

VS VS ()

ASIT KUMAR TRIPATHY //

127 CONTC/0000414/2020 KEDARNATH SAHOO ADV  / /

VS VS ()

NIKUNJA BIHARI DHAL //

128 CONTC/0000415/2020 BIKASH PRUSTI BIRAJA PRASANNA SATAPATHY  / /

VS VS ()

SUDHANSU MOHAN SAMAL //

129 CRLA/0000097/2020 GUNU MALLICK ANIRUDHA DAS DARINGBADI /80 /2019

VS VS ()

STATE OF ODISHA //

130 CRLA/0000098/2020 NIRANJAN MOHAPATRA@ PAKU DEBASNAN DAS CUTTACK SADAR /65 /2008

VS VS ()

STATE OF ODISHA //

131 CRLA/0000099/2020 SK.UZIR @ UZIR KHAN SATYA RANJAN MULIA MAHILA P.S. BUXIBAZAR /115 /2014

VS VS ()

STATE OF ODISHA //

132 CRLA/0000100/2020 ASHOK KUMAR MAHANTA PRAMOD KUMAR JENA BARBIL /215 /2015

VS VS ()

STATE OF ODISHA //

133 CRLA/0000101/2020 ASWINI GOHIR @ ASWINI KUMAR GOHIR UMAKANTA BARIK BHAWANIPATNA SADAR /424 /2019

VS VS ()

STATE OF ODISHA //

134 CRLA/0000102/2020 HIMANSU PRADHAN M/S.M.R.KHATUA KUJANGA /120 /2018

VS VS ()

STATE OF ODISHA //

135 CRLA/0000103/2020 KISHORE BEHERA @ KISHOR BEHERA ARUN KUMAR ACHARYA PIPLI /91 /2019

VS VS ()

STATE OF ODISHA //

136 CRLA/0000104/2020 PRASANTA RAUT MR.B.R.TRIPATHY HANDAPA /112 /2017

VS VS ()
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STATE OF ODISHA //

137 CRLMA/0000028/2020 AJAY BEHERA BISWAJIT NAYAK MALGODOWN /150 /2019

VS VS ()

STATE OF ODISHA //

138 CRLMC/0000327/2020 ALEKHA CHANDRA PRADHAN BISWARANJAN DALAI CUTTACK VIGILANCE /27 /2014

VS VS ()

STATE OF ODISHA //

139 CRLMC/0000328/2020 T.KRISHNA@KRUSHNA SANJAY KUMAR PRADHAN GOLANTHARA (BERHAMPUR) /134 /2016

VS VS ()

STATE OF ODISHA //

140 CRLMC/0000329/2020 BHOLANATH JENA@CHILLA SURESH KUMAR JENA MANGALPUR /22 /2008

VS VS ()

STATE OF ODISHA //

141 CRLMC/0000330/2020 CH.DAIPANYA PATRA SURYAKANTA DWIBEDI PHULBANI TOWN /146 /2019

VS VS ()

STATE OF ODISHA //

142 CRLMC/0000331/2020 SATYAJIT BALIARSINGH S.D.DAS TALABANIA /45 /2018

VS VS ()

STATE OF ODISHA //

143 CRLMC/0000332/2020 SURYAKANTA@SURYA NARAYAN SAHOO SANJAYA KUMAR DAS 2 KHANDAGIRI P.S. /425 /2018

VS VS ()

STATE OF ODISHA //

144 CRLMC/0000333/2020 PRAKASH CHANDRA MUDULI P.K.MAHARAJ BANAPUR P.S. /156 /2018

VS VS ()

STATE OF ODISHA //

145 CRLMC/0000334/2020 PRANO RANJAN NAYAK SUJATA JENA G.UNDYAGIRI /106 /2018

VS VS ()

STATE OF ODISHA //

146 CRLMC/0000335/2020 DUKHIA@BALARAM DAS PARTHA SARATHI NAYAK BADACHANA /132 /2010

VS VS ()

STATE OF ODISHA //

147 CRLMC/0000336/2020 RAMESH CHANDRA SAHOO CHITTA RANJAN DASH  / /0

VS VS ()

STATE OF ODISHA //
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148 CRLMC/0000337/2020 MITUA DAS@MALLIK AMULYA RATNA PANDA DHARMASALA /18 /2015

VS VS ()

STATE OF ODISHA //

149 CRLMC/0000338/2020 DAITARI KHETI AMULYA RATNA PANDA SAINTALA /135 /2012

VS VS ()

STATE OF ODISHA //

150 CRLMC/0000339/2020 HEMANTA BISWAL BIJAYA KUMAR RAGADA AUL /104 /2014

VS VS ()

STATE OF ODISHA //

151 CRLMC/0000340/2020 DILLU@PRAKASH CHANDRA PALEI P.C.MISHRA NARASINGHPUR /132 /2013

VS VS ()

STATE OF ODISHA //

152 CRLMC/0000341/2020 MD HASIM DHIRENDRA KU.MOHAPATRA  / /0

VS VS ()

STATE OF ODISHA //

153 CRLMC/0000342/2020 SUMAN PRADHAN PRAJIT KUMAR PRADHAN KISHORENGAR /58 /2017

VS VS ()

STATE OF ODISHA //

154 CRLMC/0000343/2020 BABA@RATAN BEHERA@RATNAMANI BEHERASUNIL KUMAR PANDA JHARSUGUDA /460 /2006

VS VS ()

STATE OF ODISHA //

155 CRLMC/0000344/2020 NETAJI NAYAK M/S.BISWAJIT NAYAK MAHILA P.S.(BBSR) /228 /2015

VS VS ()

STATE OF ODISHA //

156 CRLMC/0000345/2020 DILLIP KUMAR PRADHAN BISWAJIT NAYAK MAHILA P.S.(BBSR) /119 /2009

VS VS ()

STATE OF ODISHA //

157 CRLMC/0000346/2020 SAROJ KUMAR BEHERA DIPTI RANJAN BHOKTA KORAPUT TOWN /134 /2018

VS VS ()

STATE OF ODISHA //

158 CRLMC/0000347/2020 ROHIT SAGAR DIPTI RANJAN BHOKTA KORAPUT TOWN /138 /2019

VS VS ()

STATE OF ODISHA //

159 CRLMC/0000348/2020 SARENGA KALAPA DIPTI RANJAN BHOKTA NARAYANPATNA /60 /2008
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VS VS ()

STATE OF ODISHA //

160 CRLMC/0000349/2020 JITEN GOPE B.S.DAS BARBIL /177 /2018

VS VS ()

STATE OF ODISHA //

161 CRLMC/0000350/2020 PRAKASH KUMAR AGRAWALLA KALPATARU KHUNTIA MAHILA P.S.(BBSR) /109 /2019

VS VS ()

STATE OF ODISHA //

162 CRLMC/0000351/2020 SURYA MANDAL RAJIB LOCHAN PATTNAIK  / /0

VS VS ()

STATE OF ODISHA //

163 CRLMC/0000352/2020 PRABHATA KUMAR NAYAK L.BHUYAN RARUAN /27 /2017

VS VS ()

STATE OF ODISHA //

164 CRLMP/0000168/2020 GADADHAR SAHOO M/S.A.PATTANAIK  / /0

VS VS ()

STATE OF ODISHA //

165 CRLMP/0000169/2020 KHIROD CHANDRA MALICK ASHIS KUMAR MISHRA  / /0

VS VS ()

THE STATE OF ORISSA //

166 CRLMP/0000170/2020 SAMARENDRA PRADHAN SARADA PRASANNA SARANGI  / /0

VS VS ()

STATE OF ODISHA //

167 CRLMP/0000171/2020 KAILASH CHANDRA SAHOO @ KAILASH SAHOOANIRUDHA DAS  / /0

VS VS ()

STATE OF ORISSA //

168 CRLMP/0000172/2020 KISHORE KRISHNA PIRI BIPLAB MOHANTY  / /0

VS VS ()

STATE OF ODISHA //

169 CRLMP/0000173/2020 BHAGYASHREE NAYAK SASANKA SEKHAR SATAPATHY  / /0

VS VS ()

STATE OF ODISHA //

170 CRLMP/0000174/2020 SAROJINI PRADHAN RAJENDRA KUMAR PRADHAN  / /0

VS VS ()
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STATE OF ODISHA //

171 CRLMP/0000175/2020 BICHITRA BISWAL BINAYA KUMAR MOHANTY  / /0

VS VS ()

STATE OF ODISHA //

172 CRLMP/0000176/2020 SASHIKALA BISWAL R.C.SWAIN  / /0

VS VS ()

IIC, PATTAMUNDAI PS //

173 CRLMP/0000177/2020 UPENDRA KUMAR SWAIN A.PATTNAIK  / /0

VS VS ()

STATE OF ORISSA //

174 CRLREV/0000096/2020 KHIROD PANDEY@ KHIROD KUMAR PANDEYTRILOCHAN NANDA  / /0

VS VS ()

STATE OF ODISHA //

175 CRLREV/0000097/2020 RAMESH CHANDRA SAHU SIRISH CHANDRA TRIPATHY BERHAMPUR /56 /2015

VS VS ()

STATE OF ODISHA //

176 CRLREV/0000098/2020 SITARAM @ SRITAM BARIK N.K.SAHU BHADRAK TOWN /243 /2019

VS VS ()

STATE OF ODISHA //

177 CRLREV/0000099/2020 SATYA NARAYAN NAYAK GIRIJASANKAR NAYAK  / /0

VS VS ()

STATE OF ODISHA //

178 FAO/0000112/2020 STATE OF ODISHA A.G.A.  / /

VS VS ()

ANITA SARANGI //

179 FAO/0000113/2020 STATE OF ODISHA A.G.A.  / /

VS VS ()

SUSAMA SARANGI //

180 FAO/0000114/2020 GOPAL PODHA DHANANJAYA MUND  / /

VS VS ()

UNION OF INDIA //

181 FAO/0000115/2020 SUSAMA JENA DHANANJAYA MUND  / /

VS VS ()

UNION OF INDIA //
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182 FAO/0000116/2020 HAREKRISHNA PRADHAN SAMEER KUMAR DAS  / /

VS VS ()

STATE OF ODISHA //

183 FAO/0000117/2020 RABINDRA KU.PANIGRAHI SAMEER KUMAR DAS  / /

VS VS ()

STATE OF ODISHA //

184 FAO/0000118/2020 MANAGING COMMITTEE OF PANCHAYAT GIRLS HIGH SCHOOL, UKHUNDAM/S.L.K.MOHANTY  / /

VS VS ()

STATE OF ORISSA //

185 FAO/0000119/2020 TILOTAMA PATRI L.N.RAYATSINGH  / /

VS VS ()

UNION OF INDIA //

186 LPA/0000001/2020 SUJIT KU.PATRA M/S. S.S.JENA  / /

VS VS ()

STATE OF ODISHA //

187 RPFAM/0000035/2020 SABYASACHI SAMANTA M/S. S.K.ROUT  / /

VS VS ()

MONALISA GHADEI @ SAMANTA //

188 RPFAM/0000036/2020 AMAR KU.SAHOO M/S.P.C.ACHARYA  / /

VS VS ()

MANASHI SAHOO //

189 RPFAM/0000037/2020 MITARANI MOHANTY PRASANTA KUMAR SATAPATHY  / /

VS VS ()

HEMANTA KU.MOHANTY //

190 RSA/0000042/2020 UMAKANTA DASH S.K.NAYAK 2  / /

VS VS ()

MANOJ KU.DAS //

191 RSA/0000043/2020 SHREEHARI PARAMANIK SOUMYA MISHRA  / /

VS VS ()

STATE OF ORISSA //

192 RVWPET/0000075/2020 M/S.ODISHA STATE BEVERAGES CORPORATION LIMITEDRAMESH SAHOO  / /

VS VS ()

SAROJ KUMAR MISHRA //

193 RVWPET/0000076/2020 M/S. ODISHA STATE BEVERAGES CORPORATION LIMITEDRAMESH SAHOO  / /
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VS VS ()

KRISHNA SWAIN //

194 RVWPET/0000077/2020 M/S. ODISHA STATE BEVERAGES CORPORATION LIMITEDRAMESH SAHOO  / /

VS VS ()

MANOJ KUMAR SAHOO //

195 RVWPET/0000078/2020 M/S. ODISHA STATE BEVERAGES CORPORATION LIMITEDRAMESH SAHOO  / /

VS VS ()

MANAS RANJAN MOHANTY //

196 RVWPET/0000079/2020 M/S. ODISHA STATE BEVERAGES CORPORATION LIMITEDRAMESH SAHOO  / /

VS VS ()

NIRANJAN SAHOO //

197 RVWPET/0000080/2020 M/S. ODISHA STATE BEVERAGES CORPORATION LIMITEDRAMESH SAHOO  / /

VS VS ()

ASUTOSH DAS //

198 RVWPET/0000081/2020 M/S. ODISHA STATE BEVERAGES CORPORATION LIMITEDRAMESH SAHOO  / /

VS VS ()

BALARAM BEHERA //

199 RVWPET/0000082/2020 M/S. ODISHA STATE BEVERAGES CORPORATION LIMITEDRAMESH SAHOO  / /

VS VS ()

CHANDRA SEKHAR SWAIN //

200 RVWPET/0000083/2020 M/S. ODISHA STATE BEVERAGES CORPORATION LIMITEDRAMESH SAHOO  / /

VS VS ()

NRUSINGHA CH.LENKA //

201 RVWPET/0000084/2020 M/S. ODISHA STATE BEVERAGES CORPORATION LIMITEDRAMESH SAHOO  / /

VS VS ()

SAROJ KU.MISHRA //

202 RVWPET/0000085/2020 M/S. ODISHA STATE BEVERAGES CORPORATION LIMITEDRAMESH SAHOO  / /

VS VS ()

SUBASH CHANDRA SAHOO //

203 RVWPET/0000086/2020 M/S. ODISHA STATE BEVERAGES CORPORATION LIMITEDRAMESH SAHOO  / /

VS VS ()

ASRAF KHAN //

204 RVWPET/0000087/2020 M/S. ODISHA STATE BEVERAGES CORPORATION LIMITEDRAMESH SAHOO  / /

VS VS ()

Page 18/54



ORISSA HIGH COURT

FILING REPORT AS ON :04/02/2020

SL FILING NO NAME OF PETNR./APPEL COUNSEL FOR PETNR./APPEL PS CASE/LOWER COURT CASE/DISTRICT

BIRANCHI NARAYAN SAHOO //

205 RVWPET/0000088/2020 M/S.ODISHA STATE BEVERAGES CORPORATION LTD.RAMESH SAHOO  / /

VS VS ()

ARUN KU.DAS //

206 RVWPET/0000089/2020 M/S.ODISHA STATE BEVERAGES CORPORATION LTD.RAMESH SAHOO  / /

VS VS ()

HEMALATA BEHERA //

207 RVWPET/0000090/2020 MAHESWAR NANDA ADV.  / /

VS VS ()

STATE OF ODISHA //

208 RVWPET/0000091/2020 STATE OF ODISHA SR.S.C. (S AND ME)  / /

VS VS ()

SATRUGHNA LENKA //

209 RVWPET/0000092/2020 STATE OF ODISHA SR.S.C. (S AND ME)  / /

VS VS ()

VISHWAPAL ARYA //

210 RVWPET/0000093/2020 STATE OF ODISHA SR.S.C. (S AND ME)  / /

VS VS ()

SHYAMJI BAGHWAR //

211 RVWPET/0000094/2020 STATE OF ODISHA SR.S.C. (S ANDF ME)  / /

VS VS ()

SARAT CHANDRA DHAL //

212 RVWPET/0000095/2020 STATE OF ODISHA SR.S.C.  (S AND ME)  / /

VS VS ()

PRAFULLA CHANDRA BARIK //

213 TRP(C)/0000036/2020 LITEN KU.BHATTA M/S.G.N.MISHRA  / /

VS VS ()

BINITA DASH //

214 TRP(C)/0000037/2020 SHRABANEE DASH RABINDRA KUMAR SAHOO  / /

VS VS ()

ASISH KU.PANIGRAHI //

215 TRP(C)/0000038/2020 PRANATI NAYAK SAMIR KUMAR MISHRA  / /

VS VS ()

DR.SAILESH NARAYAN BEHERA //
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216 TRP(C)/0000039/2020 JYOTSNA BEHERA AMULYA RATNA PANDA  / /

VS VS ()

RAKESH KU.BEHERA //

217 TRPCRL/0000013/2020 SANGRAM KESHARI MISHRA SATYA NARAYAN MISHRA-4 DHAULI PS /171 /2019

VS VS ()

STATE OF ODISHA //

218 WA/0000067/2020 PRATIMA PANIGRAHI P.V.BALAKRISHNA  / /

VS VS ()

RANKA SABAT //

219 WA/0000068/2020 THE CHAIRMAN CUM M.D., NATIONAL INSURANCE COMPANY LTD.NITISH KUMAR MISHRA  / /

VS VS ()

RABINDRA KUMAR SAHOO //

220 WA/0000069/2020 STATE OF ODISHA A.G.A.  / /

VS VS ()

DR.SMT.BANDITA ACHARYA //

221 WP(C)/0004116/2020 MAHESWAR PATRA JYOTIRMAYA GUPTA  / /

VS VS ()

STATE OF ODISHA //

222 WP(C)/0004117/2020 KAILASH CHANDRA SETHI M/S.KARUNAKAR GAYA  / /

VS VS ()

COLLECTOR, PURI //

223 WP(C)/0004118/2020 JAYRAM PATRA JYOTIRMAYA GUPTA  / /

VS VS ()

STATE OF ODISHA //

224 WP(C)/0004119/2020 JAHNABAI BHUSAN PATTNAIK M/S.SAMIR KUMAR MISHRA  / /

VS VS ()

STATE OF ODISHA //

225 WP(C)/0004120/2020 SEHAJ KAUR KHURANA M/S. T.RATH  / /

VS VS ()

UNION OF INDIA //

226 WP(C)/0004121/2020 SADANANDA NAYAK M/S.SAMIR KUMAR MISHRA  / /

VS VS ()

STATE OF ODISHA //

227 WP(C)/0004122/2020 RITANJALI PANDA @ SHARMA M/S.KEDAR KUMAR  DASH  / /
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VS VS ()

STATE OF ODISHA //

228 WP(C)/0004123/2020 ANJUBALA SUTAR M/S.AKSHAYA KUMAR PANDEY  / /

VS VS ()

STATE OF ODISHA //

229 WP(C)/0004124/2020 PRAVATI KUMARI DEI @ DAS M/S. KEDAR KUMAR DASH  / /

VS VS ()

STATE OF ODISHA //

230 WP(C)/0004125/2020 JAGADAISH BHUE M/S.MANAS CHAND  / /

VS VS ()

SUB-COLLECTOR, SADAR, SAMBALPUR //

231 WP(C)/0004126/2020 MONOMOY BASU ABHAYA KUMAR PARIDA  / /

VS VS ()

UNION OF INDIA //

232 WP(C)/0004127/2020 BIBHUDENDRA SARANGI M/S.SAMEER KUMAR DAS  / /

VS VS ()

STATE OF ODISHA //

233 WP(C)/0004128/2020 SAMBHUNATH BEHERA ABHAYA KUMAR PARIDA  / /

VS VS ()

UNION OF INDIA //

234 WP(C)/0004129/2020 MUKESH PRASAD M/S.ANUP UDAYA SENAPATI  / /

VS VS ()

STATE OF ODISHA //

235 WP(C)/0004130/2020 SATYAJIT SAHOO ABHAYA KUMAR PARIDA  / /

VS VS ()

UNION OF INDIA //

236 WP(C)/0004131/2020 DHOBA SWAIN M/S.S.K.BHANJADEO  / /

VS VS ()

STATE OF ODISHA //

237 WP(C)/0004132/2020 GOURANGA CHARAN DASH ABHAYA KUMAR PARIDA  / /

VS VS ()

UNION OF INDIA //

238 WP(C)/0004133/2020 SUMITRA MAJHI M/S.S.K.JOSHI  / /

VS VS ()
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REGISTAR OF COOPERATIVE SOCIETIES //

239 WP(C)/0004134/2020 DILLIP KUMAR DAS M/S.SADASIVA PATRA  / /

VS VS ()

STATE OF ODISHA //

240 WP(C)/0004135/2020 DHANESWAR JENA M/S.A.PATTANAIK  / /

VS VS ()

STATE OF ODISHA //

241 WP(C)/0004136/2020 TRILOCHAN MOHANTY M/S.A.PATTANAIK  / /

VS VS ()

STATE OF ODISHA //

242 WP(C)/0004137/2020 GOBARDHAN BEHERA SADASIVA PATRA  / /

VS VS ()

STATE OF ODISHA //

243 WP(C)/0004138/2020 NARENDRANATH NAIK SADASIVA PATRA  / /

VS VS ()

STATE OF ODISHA //

244 WP(C)/0004139/2020 GANGADHAR BEHERA SADASIVA PATRA  / /

VS VS ()

STATE OF ODISHA //

245 WP(C)/0004140/2020 MANMATH KARAN SADASIVA PATRA  / /

VS VS ()

STATE OF ODISHA //

246 WP(C)/0004141/2020 JANARDAN BEHERA SADASIVA PATRA  / /

VS VS ()

STATE OF ODISHA //

247 WP(C)/0004142/2020 HARMOHAN SAHOO SADASIVA PATRA  / /

VS VS ()

STATE OF ODISHA //

248 WP(C)/0004143/2020 DILLIP KUMAR DAS SADASIVA PATRA  / /

VS VS ()

STATE OF ODISHA //

249 WP(C)/0004144/2020 RABI PRADHAN PRAVASH CHANDRA JENA  / /

VS VS ()

STATE OF ODISHA //
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250 WP(C)/0004145/2020 TAPTI MANDAL  MAYAK M/S.MANOJ KUMAR  MOHANTY  / /

VS VS ()

STATE OF ODISHA //

251 WP(C)/0004146/2020 HIRNMAYEE DHAL SATYA RANJAN PATI  / /

VS VS ()

THE STATE OF ODISHA //

252 WP(C)/0004147/2020 KANANBALA SWAIN M/S.MANOJ KUMAR MOHANTY  / /

VS VS ()

STATE OF ODISHA //

253 WP(C)/0004148/2020 DEBENDRA KUMAR PUTY M/S.J.K.KHUNTIA  / /

VS VS ()

STATE OF ODISHA //

254 WP(C)/0004149/2020 DIPTI REKHA PATRA M/S.MANOJ KUMAR MOHANTY  / /

VS VS ()

STATE OF ODISHA //

255 WP(C)/0004150/2020 SAROJ KUMAR SAHOO M/S.AMIYA KUMAR MOHANTY (A)  / /

VS VS ()

STATE OF ODISHA //

256 WP(C)/0004151/2020 SAGARIKA NAIK M/S.MANOJ KUMAR MOHANTY  / /

VS VS ()

STATE OF ODISHA //

257 WP(C)/0004152/2020 SASHI BHUSAN MISHRA M/S.ROJIT RANJAN ROY  / /

VS VS ()

STATE OF ODISHA //

258 WP(C)/0004153/2020 SURJYA NARAYAN PRADHAN M/S.ROHIT RANJAN ROY  / /

VS VS ()

STATE OF ODISHA //

259 WP(C)/0004154/2020 SUNANDA DALAI M/S.MANOJ KUMAR MOHANTY  / /

VS VS ()

STATE OF ODISHA //

260 WP(C)/0004155/2020 MINATI ROUTRAY M/S.S.K.SAMAL  / /

VS VS ()

STATE OF ORISSA //

261 WP(C)/0004156/2020 MAMATA MANJARI MOHANTY MANOJ KUMAR MOHANTY  / /
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VS VS ()

STATE OF ODISHA //

262 WP(C)/0004157/2020 DEBADARSHI PANDA M/S.S.K.SAMAL  / /

VS VS ()

ODISHA PUBLIC SERVICE COMMISSION //

263 WP(C)/0004158/2020 SABITA NAYAK M/S.MANOJ KUMAR MOHANTY  / /

VS VS ()

STATE OF ODISHA //

264 WP(C)/0004159/2020 HRUDANANDA MAHANTA M/S.KUNJA SUNDAR DAS  / /

VS VS ()

THE STATE OF ODISHA //

265 WP(C)/0004160/2020 MUTHOOT CAPITAL SERVICES LTD. M/S.DEVI PRASAD TRIPATHY  / /

VS VS ()

STATE TRANSPORT AUTHORITY,CTC //

266 WP(C)/0004161/2020 HAREKRUSHNA DAS M/S.KUNJA SUNDAR SWAIN  / /

VS VS ()

STATE OF ODISHA //

267 WP(C)/0004162/2020 RELIANCE HOME FINANCE LTD. M/S.DEVI PRASAD TRIPATHY  / /

VS VS ()

THE DISTRICT MAGISTRATE CUM COLLECTOR, KHURDA //

268 WP(C)/0004163/2020 CHAKRADHAR SETHI M/S.GOPAL KRUSHNA MOHANTY  / /

VS VS ()

STATE OF ORISSA //

269 WP(C)/0004164/2020 PRAKASH CHANDRA MOHANTY M/S.A.PATTANAIK  / /

VS VS ()

STATE OF ODISHA //

270 WP(C)/0004165/2020 RADHAKANTA BEHERA M/S.A.PATTANAIK  / /

VS VS ()

STATE OF ODISHA //

271 WP(C)/0004166/2020 SHANTILATA DAS M/S.SUSANT KUMAR MOHANTY  / /

VS VS ()

REGIONAL MANAGER //

272 WP(C)/0004167/2020 M/S.INDRANI PATNAIK M/S.JAGABANDHU SAHOO  / /

VS VS ()

Page 24/54



ORISSA HIGH COURT

FILING REPORT AS ON :04/02/2020

SL FILING NO NAME OF PETNR./APPEL COUNSEL FOR PETNR./APPEL PS CASE/LOWER COURT CASE/DISTRICT

UNION OF INDIA //

273 WP(C)/0004168/2020 BANAMBAR NAYAK M/S.NIRANJAN PANDA  / /

VS VS ()

STATE OF ODISHA //

274 WP(C)/0004169/2020 ANAM SWAIN M/S.S.K.BHANJADEO  / /

VS VS ()

STATE OF ODISHA //

275 WP(C)/0004170/2020 MANGAL HANSDA M/S.R.ACHARY  / /

VS VS ()

STATE OF ODISHA //

276 WP(C)/0004171/2020 M/S.TARINI MINERALS(P LTD. M/S.JAGABANDHU SAHOO  / /

VS VS ()

UNION OF INDIA //

277 WP(C)/0004172/2020 HARIHARA MAJHI M/S.ABHIRAM BEHERA  / /

VS VS ()

BRANCH MANAGER ORISSA GRAMYA BANK //

278 WP(C)/0004173/2020 RAMESH CHANDRA NANDA SHASHIBHUSAN BISWAL  / /

VS VS ()

STATE OF ODISHA //

279 WP(C)/0004174/2020 PRAFULLA KUMAR PARHI M/S.S.P.BARIK  / /

VS VS ()

STATE OF ODISHA //

280 WP(C)/0004175/2020 PRADYUMNA PRASAD KAUDI SHASHIBHUSAN BISWAL  / /

VS VS ()

STATE OF ODISHA //

281 WP(C)/0004176/2020 MAHANADI COALFIELDS LTD. M/S.DEBARAJ JMOHANTY  / /

VS VS ()

CLAIMS COMMISSION //

282 WP(C)/0004177/2020 RABINDRA BARIK M/S.P.C.MISHRA  / /

VS VS ()

STATE OF ODISHA //

283 WP(C)/0004178/2020 DHRISTADYUMNA  BISHI SHASHIBHUSAN BISWAL  / /

VS VS ()

STATE OF ODISHA //
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284 WP(C)/0004179/2020 GANESWAR BEHERA SHASHIBHUSAN BISWAL  / /

VS VS ()

STATE OF ODISHA //

285 WP(C)/0004180/2020 SUKANTI SWAIN M/S.NIRANJAN LENKA  / /

VS VS ()

STATE OF ORISSA //

286 WP(C)/0004181/2020 SUKANTA KUMAR BEHERA SHASHI BHUSAN JENA  / /

VS VS ()

STATE OF ODISHA //

287 WP(C)/0004182/2020 TASHMIR PRIYADARSHAN M/S.G.N.MISHRA  / /

VS VS ()

ODISHA PUBLIC SERVICE COMMISSION //

288 WP(C)/0004183/2020 MIHIR KUMAR MISHRA MANAS RANJAN PADHI  / /

VS VS ()

STATE OF ODISHA //

289 WP(C)/0004184/2020 MANJU BISWAL M/S.NIRANJAN LENKA  / /

VS VS ()

STATE OF ORISSA //

290 WP(C)/0004185/2020 BISHNUPRIYA DAKUA MANAS RANJAN PADHI  / /

VS VS ()

STATE OF ODISHA //

291 WP(C)/0004186/2020 SANJU KUMAR NAYAK M/S.P.C.CHHINCHANI  / /

VS VS ()

STATE OF ODISHA //

292 WP(C)/0004187/2020 LALITA KUMAR JALLY MANAS RANJAN PADHI  / /

VS VS ()

STATE OF ODISHA //

293 WP(C)/0004188/2020 BABITA NAYAK @ DIGAL MR.P.C.CHHINCHANI  / /

VS VS ()

STATE OF ODISHA //

294 WP(C)/0004189/2020 DHARMANANDA SAMANTARAY M/S.MANOJ KU.PANDA  / /

VS VS ()

STATE OF ODISHA //

295 WP(C)/0004190/2020 SATYA NARAYAN PRADHAN MANAS RANJAN PADHI  / /
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VS VS ()

STATE OF ODISHA //

296 WP(C)/0004191/2020 MANGULI SUBUDHI M/S.MANOJ KU.PANDA  / /

VS VS ()

STATE OF ODISHA //

297 WP(C)/0004192/2020 KALU CHARAN BEHERA MANAS RANJAN PADHI  / /

VS VS ()

STATE OF ODISHA //

298 WP(C)/0004193/2020 LINGARAJ SAHU M/S.BINAYAK PR.MOHANTY  / /

VS VS ()

TAHASILDAR, SATYABADI //

299 WP(C)/0004194/2020 MANAS RANJAN RATH MANAS RANJAN PADHI  / /

VS VS ()

STATE OF ODISHA //

300 WP(C)/0004195/2020 NIRANJAN  MOHAPATRA MANAS RANJAN PADHI  / /

VS VS ()

STATE OF ODISHA //

301 WP(C)/0004196/2020 SANTILATA PADHI MANAS RANJAN PADHI  / /

VS VS ()

STATE OF ODISHA //

302 WP(C)/0004197/2020 LINGARAJ SAHU M/S.BINAYAK PR.MOHANTY  / /

VS VS ()

TEHSILDAR, SATYABADI //

303 WP(C)/0004198/2020 SUJATA PANDA MANAS RANJAN PADHI  / /

VS VS ()

STATE OF ODISHA //

304 WP(C)/0004199/2020 PRASANTI PRADHAN MANAS RANJAN PADHI  / /

VS VS ()

STATE OF ODISHA //

305 WP(C)/0004200/2020 SAROJ RANJAN PANDA PRAFULLA KUMAR MOHAPATRA  / /

VS VS ()

STATE OF ORISSA //

306 WP(C)/0004201/2020 PRADIPTA KUMAR NAIK MANAS RANJAN PADHI  / /

VS VS ()
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STATE OF ODISHA //

307 WP(C)/0004202/2020 SRI DURGA ENTERPRISES M/S.MUKESH AGARWAL  / /

VS VS ()

SALE TAX OFFICER, VIGILANCE //

308 WP(C)/0004203/2020 ALOK KUMAR PRADHAN MANAS RANJAN PADHI  / /

VS VS ()

STATE OF ODISHA //

309 WP(C)/0004204/2020 RADHIKA PADHAN TRILOCHAN NANDA  / /

VS VS ()

PRASANTA KUMAR MEHER //

310 WP(C)/0004205/2020 PURNA CHANDRA PRADHAN MANAS RANJAN PADHI  / /

VS VS ()

STATE OF ODISHA //

311 WP(C)/0004206/2020 MAHANADI COALFIELDS LTD. M/S.DEBARAJ MOHANTY  / /

VS VS ()

CLAIMS COMMISSION //

312 WP(C)/0004207/2020 LAXMIPRIYA DAS MANAS RANJAN PADHI  / /

VS VS ()

STATE OF ODISHA //

313 WP(C)/0004208/2020 KULAMANI MISHRA M/S.KRUSHNA CH.DASH  / /

VS VS ()

HDFC LTD. //

314 WP(C)/0004209/2020 PRAMOD KUMAR DAS MANAS RANJAN PADHI  / /

VS VS ()

STATE OF ODISHA //

315 WP(C)/0004210/2020 RABINDRA KUMAR PRUSTY MANAS RANJAN PADHI  / /

VS VS ()

STATE OF ODISHA //

316 WP(C)/0004211/2020 SUKANTA CHARAN DAS M/S.U.C.MISHRA  / /

VS VS ()

ODISHA RURAL HOUSING AND DEVELOPMENT CORPORATION LTD. //

317 WP(C)/0004212/2020 LAXMIPRIYA  SUBUDHI MANAS RANJAN PADHI  / /

VS VS ()

STATE OF ODISHA //
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318 WP(C)/0004213/2020 MAHANADI COALFIELDS LTD. M/S.S.S.KANUNGO  / /

VS VS ()

CLAIMS COMMISSION //

319 WP(C)/0004214/2020 ANJALI MISHRA MANAS RANJAN PADHI  / /

VS VS ()

STATE OF ODISHA //

320 WP(C)/0004215/2020 RAJANIGANDHA KUMURA M/S.S.K.MANDAL  / /

VS VS ()

STATE OF ODISHA //

321 WP(C)/0004216/2020 BINATI PRADHAN MANAS RANJAN PADHI  / /

VS VS ()

STATE OF ODISHA //

322 WP(C)/0004217/2020 MADAN MOHAN DAS MANAS RANJAN PADHI  / /

VS VS ()

STATE OF ODISHA //

323 WP(C)/0004218/2020 SURESH KUMAR MISHRA MANAS RANJAN PADHI  / /

VS VS ()

STATE OF ODISHA //

324 WP(C)/0004219/2020 ANJALI PATRA MANAS RANJAN PADHI  / /

VS VS ()

STATE OF ODISHA //

325 WP(C)/0004220/2020 LAXMIDHAR SAHOO MANAS RANJAN PADHI  / /

VS VS ()

STATE OF ODISHA //

326 WP(C)/0004221/2020 MEETARANI DAS MANAS RANJAN PADHI  / /

VS VS ()

STATE OF ODISHA //

327 WP(C)/0004222/2020 MAHUNTA KUMAR JENA MANAS RANJAN PADHI  / /

VS VS ()

STATE OF ODISHA //

328 WP(C)/0004223/2020 BASANTI ROY M/S.BISWABIHARI MOHANTY  / /

VS VS ()

STATE OF ODISHA //

329 WP(C)/0004224/2020 ABHIMANYU JENA SUBHRANSU BHUSAN MOHANTY  / /
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VS VS ()

STATE OF ODISHA //

330 WP(C)/0004225/2020 BIBHUTI BHUSAN PRADHAN M/S.B.K.SAHOO  / /

VS VS ()

STATE OF ODISHA //

331 WP(C)/0004226/2020 BINAYA KUMAR DAS M/S.BIREN SANKAR TRIPATHY  / /

VS VS ()

KENDRIYA VIDAYALAYA SANGATHAN //

332 WP(C)/0004227/2020 SASHIDHAR MOHANTY ASHOK PATTANAIK  / /

VS VS ()

PRINCIPAL SERETARY TO GOVT OF ORISSA //

333 WP(C)/0004228/2020 BAJAJ ALLIANZ GENERAL INSURANCE COMPANY LTD.M/S.ADAM ALI KHAN  / /

VS VS ()

THE CHAIRMAN PERSON, PLA //

334 WP(C)/0004229/2020 KULAMANI PUHAN ASHOK PATTANAIK  / /

VS VS ()

PRINCIPAL SECRETARY CUM ADDL CHIEF SECRETARY TO GOVT OF ODISHA //

335 WP(C)/0004230/2020 JANARDAN ROY M/S.A.PATTNAIK  / /

VS VS ()

SECRETARY, PUBLIC GRIVANCES AND PENSION //

336 WP(C)/0004231/2020 BRUNDABAN NAYAK M/S.A.PATTNAIK  / /

VS VS ()

STATE OF ODISHA //

337 WP(C)/0004232/2020 RABINDRANATH BISOI BIDYADHAR PRADHAN  / /

VS VS ()

STATE OF ODISHA //

338 WP(C)/0004233/2020 MAHANADI COALFIELDS LTD. DEBARAJ MOHANTY  / /

VS VS ()

CLAIM COMMISSION //

339 WP(C)/0004234/2020 MAHANADI COALFIELDS  LTD. M/S.S.S.KANUNGO  / /

VS VS ()

CLAIMS COMMISSION //

340 WP(C)/0004235/2020 MAHANADI COALFIELDS LTD. DEBARAJ MOHANTY  / /

VS VS ()
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CLAIMS COMMISSION //

341 WP(C)/0004236/2020 MAHANADI COALFIELDS LTD. M/S.S.S.KANUNGO  / /

VS VS ()

CLAIMS COMMISSION //

342 WP(C)/0004237/2020 MAHANADI COALFIELDS LTD. M/S.S.S.KANUNGO  / /

VS VS ()

CLAIMS COMMISSION //

343 WP(C)/0004238/2020 MAHANADI COALFIELDS LTD. M/S.S.S.KANUNGO  / /

VS VS ()

CLAIMS COMMISSION //

344 WP(C)/0004239/2020 AKSHAYA SRICHANDAN M/S.PRASHANTA KUMAR NAYAK  / /

VS VS ()

ODISHA FOREST DEVELOPMENT CORPORATION LTD. //

345 WP(C)/0004240/2020 USHASI @ USHARANI MISHRA GYANESWAR SATPATHY  / /

VS VS ()

STATE OF ORISSA //

346 WP(C)/0004241/2020 DR.LAXMIDHARA NAYAK GYANESWAR SATPATHY  / /

VS VS ()

STATE OF ORISSA //

347 WP(C)/0004242/2020 SUMATI BEHERA GYANESWAR SATPATHY  / /

VS VS ()

STATE OF ORISSA //

348 WP(C)/0004243/2020 BIJAY KUMAR SWAIN PRABODHA CH. NAYAK  / /

VS VS ()

EE, PURI IRRIGATION DIVISION //

349 WP(C)/0004244/2020 MUKESH KUMAR PRADHAN PRAFULLA KUMAR MOHAPATRA  / /

VS VS ()

STATE OF ORISSA //

350 WP(C)/0004245/2020 NIRANJAN SINGH PRAFULLA KUMAR MOHAPATRA  / /

VS VS ()

STATE OF ORISSA //

351 WP(C)/0004246/2020 P.SANKAR RAO M/S.ABHIJIT DAS  / /

VS VS ()

STATE OF ODISHA //
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352 WP(C)/0004247/2020 M/S KSR MARINE SERVICES PVT.LTD. SITIKANTA MISHRA  / /

VS VS ()

STATE OF ORISSA M/S.SUSANTA KU.NATH,S.DASH ( CAVEATOR) //

353 WP(C)/0004248/2020 SRIKANTA KAMILA ANIL KUMAR DAS  / /

VS VS ()

STATE OF ODISHA //

354 WP(C)/0004249/2020 ANTARYAMI DEBATA MANAS PATI  / /

VS VS ()

STATE OF ORISSA //

355 WP(C)/0004250/2020 M/S. CUTTACK RESINS PVT. LTD. DEBAKANTA MOHANTY  / /

VS VS ()

D.G.M., BANK OF BARODA //

356 WP(C)/0004251/2020 BHAGIRATHI SAHOO MANAS PATI  / /

VS VS ()

STATE OF ORISSA //

357 WP(C)/0004252/2020 RAJALAXMI MISHRA RAMAKRISHNA BISOI  / /

VS VS ()

STATE OF ODISHA //

358 WP(C)/0004253/2020 DR.SUBRAT MOHANTY RAMAKRISHNA BISOI  / /

VS VS ()

STATE OF ODISHA //

359 WP(C)/0004254/2020 CHINTAMANI DASH RAMAKRISHNA BISOI  / /

VS VS ()

STATE OF ODISHA //

360 WP(C)/0004255/2020 SURENDRA JENA M/S.PRADEEP KUMAR DAS  / /

VS VS ()

STATE OF ORISSA //

361 WP(C)/0004256/2020 RANJIT KUMAR SAHOO PRADEEP KUMAR MALLICK  / /

VS VS ()

UNION OF INDIA //

362 WP(C)/0004257/2020 JAGANATH MALIK M/S.PRADEEPTA KUMAR SWAIN  / /

VS VS ()

STATE OF ODISHA //

363 WP(C)/0004258/2020 MANIBHADRA PATRA M/S.BISWABIHARI MOHANTY  / /
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VS VS ()

STATE OF ODISHA //

364 WP(C)/0004259/2020 M/S.APPDCL AT VIJAYAWADA M/S.S.K.NAYAK (2)  / /

VS VS ()

PARADIP PORT TRUST //

365 WP(C)/0004260/2020 KRUPASINDHU TIADI KISHORE CHANDRA PRADHAN  / /

VS VS ()

STATE OF ODISHA //

366 WP(C)/0004261/2020 SEBATI DEI @ PANDA KISHORE CHANDRA PRADHAN  / /

VS VS ()

STATE OF ODISHA //

367 WP(C)/0004262/2020 SARAT KUMAR BARIK M/S.TRILOCHAN PANIGRAHI  / /

VS VS ()

ODISHA STATE AGRICULTURE AND MARKETING BOARD //

368 WP(C)/0004263/2020 SK.FAHIM M/S. JAYDEEP PAL  / /

VS VS ()

ODISHA FOREST DEVELOPMENT CORPORATION LTD. //

369 WP(C)/0004264/2020 STATE OF ODISHA ADDL.GOVT.ADVOCATE  / /

VS VS ()

DR.BENUDHAR ROUT //

370 WP(C)/0004265/2020 PRAFULLA CHANDRA PANDA M/S.A.C.MOHAPATRA  / /

VS VS ()

TAHASILDAR,SADAR,CTC //

371 WP(C)/0004266/2020 SUVENDU KUMAR DASH M/S.ASOK MOHANTY  / /

VS VS ()

STATE OF ODISHA //

372 WP(C)/0004267/2020 AMARENDRA MOHAPATRA M/S.V.NARASINGH  / /

VS VS ()

STATE OF ODISHA //

373 WP(C)/0004268/2020 SUJIT KUMAR PRADHAN M/S.K.N.DAS  / /

VS VS ()

STATE OF ODISHA //

374 WP(C)/0004269/2020 NIBEDITA SOREN M/S.K.N.DAS  / /

VS VS ()
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STATE OF ODISHA //

375 WP(C)/0004270/2020 BIRANCHI NARYAN PRUSTY JANAKI KANTA MAHAPATRA  / /

VS VS ()

STATE OF ODISHA //

376 WP(C)/0004271/2020 GHANASHYAM DORA M/S.RABINDRA KUMAR PATNAIK  / /

VS VS ()

REGIONAL CHIEF CONSERVATOR OF FORESTS //

377 WP(C)/0004272/2020 NIRANJAN SAHU SATYAJIT SAMAL  / /

VS VS ()

STATE OF ORISSA //

378 WP(C)/0004273/2020 APPANA MAHARANA M/S.RABINDRA KUMAR PATNAIK  / /

VS VS ()

DIRECTOR OF HORTICULTURE //

379 WP(C)/0004274/2020 RABINDRA KUMAR PANDA SATYAJIT SAMAL  / /

VS VS ()

STATE OF ORISSA //

380 WP(C)/0004275/2020 BALUNKESWAR PANIGRAHI M/S.K.K.SWAIN  / /

VS VS ()

STATE OF ODISHA //

381 WP(C)/0004276/2020 SANJUKTA PANDA JANAKI KANTA MAHAPATRA  / /

VS VS ()

STATE OF ODISHA //

382 WP(C)/0004277/2020 OKIL PADHAN SATYAJIT SAMAL  / /

VS VS ()

STATE OF ORISSA //

383 WP(C)/0004278/2020 GATISWAR BEHERA DURGESH NARAYAN RATH  / /

VS VS ()

STATE OF ODISHA //

384 WP(C)/0004279/2020 BALARAM SAHU SATYAJIT SAMAL  / /

VS VS ()

STATE OF ORISSA //

385 WP(C)/0004280/2020 S.THRINADHU DURGESH NARAYAN RATH  / /

VS VS ()

STATE OF ODISHA //
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386 WP(C)/0004281/2020 S.ESWAR RAO DURGESH NARAYAN RATH  / /

VS VS ()

STATE OF ODISHA //

387 WP(C)/0004282/2020 ANANDA SAHU SATYAJIT SAMAL  / /

VS VS ()

STATE OF ORISSA //

388 WP(C)/0004283/2020 PADALA VENU DURGESH NARAYAN RATH  / /

VS VS ()

STATE OF ODISHA //

389 WP(C)/0004284/2020 PRADYUMNA KUMAR MOHAPATRA M/S.BIRAJA PRASANNA DAS  / /

VS VS ()

STATE OF ODISHA //

390 WP(C)/0004285/2020 SIBA PRASAD SAHU SATYAJIT SAMAL  / /

VS VS ()

STATE OF ORISSA //

391 WP(C)/0004286/2020 BIKASH KUMAR MOHANTY M/S.JYOTIRMAY GUPTA  / /

VS VS ()

STATE OF ODISHA //

392 WP(C)/0004287/2020 PUSPALATA PATTANAIK JANAKI KANTA MAHAPATRA  / /

VS VS ()

STATE OF ODISHA //

393 WP(C)/0004288/2020 GOURANGA SAHU M/S. SANKAR PRASAD PANI  / /

VS VS ()

STATE OF ODISHA //

394 WP(C)/0004289/2020 NILAKANTHA PRADHAN JANAKI KANTA MAHAPATRA  / /

VS VS ()

STATE OF ODISHA //

395 WP(C)/0004290/2020 BANAMALI PRADHAN JANAKI KANTA MAHAPATRA  / /

VS VS ()

STATE OF ODISHA //

396 WP(C)/0004291/2020 GYANENDRA PANDA M/S.TAPAS RANJAN MOHANTY  / /

VS VS ()

STATE OF ODISHA //

397 WP(C)/0004292/2020 PRADIP KUMAR GARTIA SATYAJIT SAMAL  / /
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VS VS ()

STATE OF ORISSA //

398 WP(C)/0004293/2020 MOHAN KUMAR MOHANTY M/S.K.K.SWAIN  / /

VS VS ()

STATE OF ODISHA //

399 WP(C)/0004294/2020 GOURAV JAIN M/S.PRABODHA CH.NAYAK  / /

VS VS ()

STATE OF ODISHA //

400 WP(C)/0004295/2020 BISHNU CHARAN JENA M/S.S.K.SAHOO  / /

VS VS ()

STATE DISASTER MITIGATION AUTH //

401 WP(C)/0004296/2020 SRIKANT KUMAR DAS M/S.NIRMAL RANJAN ROUTRAY  / /

VS VS ()

UNION OF INDIA //

402 WP(C)/0004297/2020 SANTOSH PATEL SATYAJIT SAMAL  / /

VS VS ()

STATE OF ORISSA //

403 WP(C)/0004298/2020 PRAHALLAD RANASINGH M/S. PRASANTA KUMAR NAYAK  / /

VS VS ()

STATE OF ODISHA //

404 WP(C)/0004299/2020 PRASANTA KUMAR MOHANTY SATYAJIT SAMAL  / /

VS VS ()

STATE OF ORISSA //

405 WP(C)/0004300/2020 SOUMYA RANJAN PUROHIT M/S.AMITABH PRADHAN  / /

VS VS ()

STATE OF ODISHA //

406 WP(C)/0004301/2020 PRABIR KUMAR PATTNAIK M/S.SURYA NARAYAN PATNAIK  / /

VS VS ()

STATE OF ODISHA //

407 WP(C)/0004302/2020 ABHIMANYU MAJHI M/S.SIDHARTHA SWAIN  / /

VS VS ()

STATE OF ODISHA //

408 WP(C)/0004303/2020 MINKETAN PASAYAT SATYAJIT SAMAL  / /

VS VS ()
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STATE OF ORISSA //

409 WP(C)/0004304/2020 PURNA CHANDRA JENA M/S.SURYA NARAYAN PATNAIK  / /

VS VS ()

STATE OF ODISHA //

410 WP(C)/0004305/2020 SURENDRA PRADHAN M/S.SIDHARTHA SWAIN  / /

VS VS ()

STATE OF ODISHA //

411 WP(C)/0004306/2020 GOURAHARI SAHOO SATYAJIT SAMAL  / /

VS VS ()

STATE OF ORISSA //

412 WP(C)/0004307/2020 ARUN @ ARUNA KUMAR DAS M/S.RANJAN KU.ROUT  / /

VS VS ()

STATE OF ORISSA //

413 WP(C)/0004308/2020 SARAT CHANDRA DASH M/S.SIDHARTHA SWAIN  / /

VS VS ()

STATE OF ODISHA //

414 WP(C)/0004309/2020 DILLIP KUMAR PRUSTY M/S.SAMEER KUMAR DAS  / /

VS VS ()

STATE OF ODISHA //

415 WP(C)/0004310/2020 PREMANANDA PRADHAN SATYAJIT SAMAL  / /

VS VS ()

STATE OF ORISSA //

416 WP(C)/0004311/2020 SIBA PRASAD BEHERA M/S.SIDHARTHA SWAIN  / /

VS VS ()

STATE OF ODISHA //

417 WP(C)/0004312/2020 SRIPATI BEHERA M/S.SIBA PRASAD PATI  / /

VS VS ()

STATE OF ODISHA //

418 WP(C)/0004313/2020 PRATAP KUMAR GADTIA SATYAJIT SAMAL  / /

VS VS ()

STATE OF ORISSA //

419 WP(C)/0004314/2020 NATABAR MONTRY M/S.SIDHARTHA SWAIN  / /

VS VS ()

STATE OF ODISHA //
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420 WP(C)/0004315/2020 SK.RAMJAN M/S.A.PATTANAIK  / /

VS VS ()

STATE OF ODISHA //

421 WP(C)/0004316/2020 RAMESH NAIK M/S.ASHOK KUMAR SARANGI  / /

VS VS ()

SUB COLLECTOR, ATHAGARH //

422 WP(C)/0004317/2020 ARJUNA DASH M/S.SIDHARTHA SWAIN  / /

VS VS ()

STATE OF ODISHA //

423 WP(C)/0004318/2020 BABAJI CHARAN ROUT SATYAJIT SAMAL  / /

VS VS ()

STATE OF ORISSA //

424 WP(C)/0004319/2020 HARIMATI SAHU M/S.AMAR KUMAR MOHANTY  / /

VS VS ()

STATE OF ODISHA //

425 WP(C)/0004320/2020 LALITA MOHAN RATH M/S. S.K.MOHANTY  / /

VS VS ()

STATE OF ODISHA //

426 WP(C)/0004321/2020 ACHYUT NATH SATYAJIT SAMAL  / /

VS VS ()

STATE OF ORISSA //

427 WP(C)/0004322/2020 LAXMI NARAYAN SHAKTI GROUP M/S.N.SAHANI  / /

VS VS ()

STATE OF ORISSA //

428 WP(C)/0004323/2020 JAYANTI CHHOTARAY M/S.G.K.NANDA  / /

VS VS ()

STATE OF ODISHA //

429 WP(C)/0004324/2020 MAHESWAR MOHAPATRA MONOMOY BASU  / /

VS VS ()

UNION OF INDIA //

430 WP(C)/0004325/2020 SWANALATA PATTANAIK M/S.G.K.NANDA  / /

VS VS ()

STATE OF ODISHA //

431 WP(C)/0004326/2020 M/S. SABITA ENTERPRISES M/S.PRASHANTA KUMAR NAYAK  / /
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VS VS ()

STATE OF ODISHA //

432 WP(C)/0004327/2020 RABINDRANATH PAIKARAY M/S. G.K.NANDA  / /

VS VS ()

STATE OF ODISHA //

433 WP(C)/0004328/2020 KISHORE CHANDRA DASH M/S.G.K.NANDA  / /

VS VS ()

STATE OF ODISHA //

434 WP(C)/0004329/2020 SUREKHA RANA M/S.G.K.NANDA  / /

VS VS ()

STATE OF ODISHA //

435 WP(C)/0004330/2020 SUDARSAN JENA M/S.  HARA PRASAD RATH  / /

VS VS ()

STATE OF ODISHA //

436 WP(C)/0004331/2020 TARANGINI MOHANTY JITENDRA KUMAR DIGAL  / /

VS VS ()

STATE OF ODISHA //

437 WP(C)/0004332/2020 SISIR KANTA MISHRA M/S. ABHAYA KUMAR PARIDA  / /

VS VS ()

UNION OF INDIA //

438 WP(C)/0004333/2020 TRINATH MAJHI JITENDRA KUMAR DIGAL  / /

VS VS ()

STATE OF ODISHA //

439 WP(C)/0004334/2020 SAROJ KUMAR PATI M/S.NIRANJAN PANDA (A)  / /

VS VS ()

STATE OF ORISSA //

440 WP(C)/0004335/2020 BIRANCHI NARAYAN DAS M/S. SUKUMAR DEBDAS  / /

VS VS ()

AUTHORIZED OFFICER CUM REGIONAL MANAGER ODISHA GRAMYA BANK //

441 WP(C)/0004336/2020 M/S A.K.MOHANTY CONSTRUCTION PVT.LTD.KANANBALA ROY CHOUDHURY  / /

VS VS ()

THE EXECUTIVE ENGINEER, JAGATSINGHPUR IRRIGATION DIVISION //

442 WP(C)/0004337/2020 ABHIMANYU PANDA M/S.RAMA CHANDRA JENA  / /

VS VS ()
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STATE OF ODISHA //

443 WP(C)/0004338/2020 NARAYAN CHANDRA DAS RAMA CHANDRA JENA  / /

VS VS ()

STATE OF ORISSA //

444 WP(C)/0004339/2020 LAXMIMANI NATH M/S.S.P.DHAL  / /

VS VS ()

STATE OF ODISHA //

445 WP(C)/0004340/2020 PRADEEP ROUT M/S.SAROJ KUMAR BARIK  / /

VS VS ()

UCO BANK //

446 WP(C)/0004341/2020 PRADIP KUMAR KHUNTIA BINAYA KUMAR MOHANTY  / /

VS VS ()

STATE OF ODISHA //

447 WP(C)/0004342/2020 MURALIDHAR BARIK BINAYA KUMAR MOHANTY  / /

VS VS ()

STATE OF ODISHA //

448 WP(C)/0004343/2020 SRINIBAS BARIK M/S. P.K.SATPATHY  / /

VS VS ()

UNION OF INDIA //

449 WP(C)/0004344/2020 SATYA SRINIVASA BOYNIA M/S. SOUMYA DEV RAY  / /

VS VS ()

UNION OF INDIA //

450 WP(C)/0004345/2020 ANANDA CHANDRA MAHAL M/S.PRABHAT KUMAR DAS  / /

VS VS ()

COLLECTOR, JAJPUR //

451 WP(C)/0004346/2020 GAYATRI MEHER M/S.SITIKANT MISHRA  / /

VS VS ()

COLLECTOR CUM DISTRICT MAGISTRATE //

452 WP(C)/0004347/2020 TARAKANTA MOHANTY M/S.SUSANTA KUMAR PRADHAN-2  / /

VS VS ()

STATE OF ODISHA //

453 WP(C)/0004348/2020 ODISHA STATE BEVERAGES CORPORATION LTD.M/S.RAMESH SAHOO  / /

VS VS ()

STATE OF ODISHA //
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454 WP(C)/0004349/2020 BENUDHAR NAYAK M/S.PRASANTA KUMAR PARHI  / /

VS VS ()

STATE BANK OF INDIA //

455 WP(C)/0004350/2020 RAMAKANTA PADHI M/S.PRABHAT KUMAR DAS  / /

VS VS ()

TAHASILDAR, JAJPUR //

456 WP(C)/0004351/2020 SACHIN KUMAR SINGH M/S.PRASANTA KU.SATAPATHY  / /

VS VS ()

STATE OF ODISHA //

457 WP(C)/0004352/2020 SUDAM PRADHAN M/S.N.SAHANI  / /

VS VS ()

THE MD, ODISHA FOREST DEVELOPMENT CORPORATION LTD. //

458 WP(C)/0004353/2020 PRIMARY TEACHERS UNION,DHANKAUDA BLOCKM/S.TUSAR KUMAR MISHRA  / /

VS VS ()

THE COLLECTOR, SAMBALPUR //

459 WP(C)/0004354/2020 KARTIK CH.BEHERA TRILOCHAN DASH  / /

VS VS ()

STATE OF ODISHA //

460 WP(C)/0004355/2020 BANDANI PATNAIK M/S.INDRAMANI SAHOO  / /

VS VS ()

STATE OF ODISHA //

461 WP(C)/0004356/2020 RATNAKAR SAHU M/S.INDRAMANI SAHOO  / /

VS VS ()

STATE OF ODISHA //

462 WP(C)/0004357/2020 SANATAN DAS PRAFULLA KUMAR MOHAPATRA  / /

VS VS ()

STATE OF ORISSA //

463 WP(C)/0004358/2020 LINGARAJ SAHU M/S.INDRAMANI SAHOO  / /

VS VS ()

STATE OF ODISHA //

464 WP(C)/0004359/2020 RAMESH CHANDRA MOHAPATRA PRAFULLA KUMAR MOHAPATRA  / /

VS VS ()

STATE OF ORISSA //

465 WP(C)/0004360/2020 SUSIL KUMAR BEHERA M/S.INDRAMANI SAHOO  / /
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VS VS ()

STATE OF ODISHA //

466 WP(C)/0004361/2020 BALABHA NAIK M/S.INDRAMANI SAHOO  / /

VS VS ()

STATE OF ODISHA //

467 WP(C)/0004362/2020 LAMBODAR GARNAYAK M/S.INDRAMANI SAHOO  / /

VS VS ()

STATE OF ODISHA //

468 WP(C)/0004363/2020 RANJAN KUMAR KHUNTIA PRAFULLA KUMAR MOHAPATRA  / /

VS VS ()

STATE OF ORISSA //

469 WP(C)/0004364/2020 SANTANU KUMAR PADHI M/S.INDRAMANI SAHOO  / /

VS VS ()

STATE OF ODISHA //

470 WP(C)/0004365/2020 BRAJA SUNDAR PATTANAYAK M/S.PRAFULLA KU.RATH  / /

VS VS ()

STATE OF ODISHA //

471 WP(C)/0004366/2020 PRAKASH CHANDRA BHAJANI M/S.INDRAMANI SAHOO  / /

VS VS ()

STATE OF ODISHA //

472 WP(C)/0004367/2020 GANAPATI PRADHAN M/S.INDRAMANI SAHOO  / /

VS VS ()

STATE OF ODISHA //

473 WP(C)/0004368/2020 JOGENDRA DEBATA PRAFULLA KUMAR MOHAPATRA  / /

VS VS ()

STATE OF ORISSA //

474 WP(C)/0004369/2020 PRASAD SUBUDHI M/S.INDRAMANI SAHOO  / /

VS VS ()

STATE OF ODISHA //

475 WP(C)/0004370/2020 SANATAN BEHERA M/S.MITHUN DAS  / /

VS VS ()

STATE OF ODISHA //

476 ABLAPL/0001657/2020 SK.IBRAHIM @ SK. IMRAN @ SADDAM BISWAJIT NAYAK JATNI P.S. /43 /2020

VS VS ()
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STATE OF ODISHA //

477 ABLAPL/0001658/2020 BISWAJIT SAHOO S.L.MEKAP  / /0

VS VS ()

STATE OF ODISHA //

478 ABLAPL/0001659/2020 JADUMANI KHARA @ DUTI PRASANTA KUMAR NANDA ORKEL /159 /2019

VS VS ()

STATE OF ODISHA //

479 ABLAPL/0001660/2020 LOURENTUS LAKRA DHIRENDRA KUMAR MOHAPATRA RAJGANGPUR /17 /2020

VS VS ()

STATE OF ODISHA //

480 ABLAPL/0001661/2020 SATRUGHNA JENA @ NANDU A.PATTANAIK BHANDARIPOKHARI /9 /2020

VS VS ()

STATE OF ODISHA //

481 ABLAPL/0001662/2020 BISHNU CHARAN MOHANTY A.PATTANAIK BHANDARIPOKHARI /9 /2020

VS VS ()

STATE OF ODISHA //

482 ABLAPL/0001663/2020 BIJAN SAHOO SURYAKANTA DWIBEDI DHAULI PS /14 /2020

VS VS ()

STATE OF ODISHA //

483 ABLAPL/0001664/2020 TUKUNA @ JUDHISTIRA SAHOO PANCHANAN PANIGRAHI BHUBAN /31 /2020

VS VS ()

STATE OF ODISHA //

484 ABLAPL/0001665/2020 SUBASISH DAS @ DIPU MANGARAJ ANUGRAHA NARAYAN SAMANTRAY ABHAYACHANDPUR /12 /2020

VS VS ()

STATE OF ODISHA //

485 ABLAPL/0001666/2020 KALIA @ KALANDI DAS SATYA NARAYAN MISHRA-4 CHANDABALI /270 /2019

VS VS ()

STATE OF ODISHA //

486 ABLAPL/0001667/2020 MINATI ROUT SATYA NARAYAN MISHRA-4 CHANDABALI /66 /2017

VS VS ()

STATE OF ODISHA //

487 ABLAPL/0001668/2020 SUKUNI GIRI PRANAB KUMAR SAMANTRAY GHAGARBEDA /2 /2020

VS VS ()

STATE OF ODISHA //
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488 ABLAPL/0001669/2020 CHITTARANJAN BISWAL @ CHITTA RANJAN BIBHUTI BHUSAN BEHERA DEOGARH /13 /2020

VS VS ()

STATE OF ODISHA //

489 ABLAPL/0001670/2020 MITHUN DIGAL AMITAV TRIPATHY PHULBANI TOWN /194 /2019

VS VS ()

STATE OF ODISHA //

490 ABLAPL/0001671/2020 DUKHISYAM BALIARSINGH @ DUKHI SHYAM BALIYARSINGHS.K.BHANJADEO BEGUNIA P.S. /229 /2019

VS VS ()

STATE OF ODISHA //

491 ABLAPL/0001672/2020 MAINA BARAL S.K.BHANJADEO KHURDA P.S. /112 /2008

VS VS ()

STATE OF ODISHA //

492 ABLAPL/0001673/2020 SUSIL KUMAR MOHAPATRA @ PINKU BABU SOBHAN PANIGRAHI LALBAG /151 /2019

VS VS ()

STATE OF ODISHA(HOME) //

493 ABLAPL/0001674/2020 J.RAJENDRA KUMAR @ J.RAJENDRA AMITAV TRIPATHY BAIDYANATHPUR /7 /2019

VS VS ()

STATE OF ODISHA //

494 ABLAPL/0001675/2020 DUKA DILLIKA REDDY S.P.DAS GOLANTHARA (BERHAMPUR) /25 /2020

VS VS ()

STATE OF ODISHA //

495 ABLAPL/0001676/2020 SANTOSH KUMAR MOHANTY PRADEEP KUMAR DAS BHADRAK RURAL /78 /2020

VS VS ()

STATE OF ODISHA //

496 ABLAPL/0001677/2020 LIPARANI NAYAK BISWARANJAN DALAI BANKI /16 /2020

VS VS ()

STATE OF ODISHA //

497 ABLAPL/0001678/2020 TUNA NNAYAK B.K.GHADEI PURIGHAT /91 /2013

VS VS ()

STATE OF ODISHA //

498 ABLAPL/0001679/2020 BINOD CHANDRA SAHOO SURYAKANTA DWIBEDI DHAULI PS /14 /2020

VS VS ()

STATE OF ODISHA //

499 ABLAPL/0001680/2020 MEENAKUMARI SAHOO MOHENDRA DALAI PURIGHAT /14 /2020
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VS VS ()

STATE OF ODISHA //

500 ABLAPL/0001681/2020 MUNA BISWAL @ CHANDRADEEP BISWAL K.K.PAHIL KAKATAPUR /158 /2019

VS VS ()

STATE OF ODISHA //

501 ABLAPL/0001682/2020 GOPINATH SAHU RAJENDRA N.ROUT  / /0

VS VS ()

STATE OF ODISHA //

502 ABLAPL/0001683/2020 ABDUL LATIFUR KHAN BALARAM NAYAK PURUNABAZAR /162 /2019

VS VS ()

STATE OF ODISHA //

503 ABLAPL/0001684/2020 SRIHARI SETHI PRAVASH CH.JENA BHOGRAI /276 /2019

VS VS ()

STATE OF ODISHA //

504 ABLAPL/0001685/2020 SWAPANESWAR RANA @ SAPANI ARIJEET MISHRA JAJPUR ROAD /31 /2020

VS VS ()

STATE OF ODISHA //

505 ABLAPL/0001686/2020 TRINATHA PRADHAN SIDHESWAR MOHANTY KISHORENGAR /136 /2019

VS VS ()

STATE OF ODISHA //

506 ABLAPL/0001687/2020 SANTOSHA MALIK PRAMODA KUMAR MISHRA AUL /35 /2019

VS VS ()

STATE OF ODISHA //

507 ABLAPL/0001688/2020 JITENDRA KUMAR NAYAK S.K.NAYAK-2 AGARAPADA /143 /2019

VS VS ()

STATE OF ODISHA //

508 ABLAPL/0001689/2020 DEBENDRA NATH BEHERA R.ACHARY MAHILA (BERHAMPUR) /08 /2020

VS VS ()

STATE OF ODISHA //

509 ABLAPL/0001690/2020 HEMANTA PATRA JYOTIRMAYA SAHOO JATNI P.S. /60 /2020

VS VS ()

STATE OF ODISHA //

510 ABLAPL/0001691/2020 TIKINA SAHOO JYOTIRMAYA SAHOO JANKIA P.S. /11 /2020

VS VS ()
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STATE OF ODISHA //

511 ABLAPL/0001692/2020 GANESH @ GANESWAR NAIK SEVATI SOREN DHENKANAL SADAR /383 /2012

VS VS ()

STATE OF ODISHA //

512 ABLAPL/0001693/2020 BHASKAR SWAIN DILLIP MOHANTY CHANDANPUR /22 /2020

VS VS ()

STATE OF ODISHA //

513 ABLAPL/0001694/2020 JAPA TANDIA B.S.DASPARIDA BINIKA /25 /2020

VS VS ()

STATE OF ODISHA //

514 ABLAPL/0001695/2020 BABURAM MALIK @ SUNDARA PRAMODA KUMAR MISHRA AUL /18 /2020

VS VS ()

STATE OF ODISHA //

515 ABLAPL/0001696/2020 SAWAN KUMAR PATTANAYAK RAJENDRA N.ROUT CHANDRASEKHARPUR /43 /2020

VS VS ()

STATE OF ODISHA //

516 ABLAPL/0001697/2020 KABITA MOHAPATRA AJIT KUMAR ROUT KUJANGA /29 /2020

VS VS ()

STATE OF ODISHA //

517 ABLAPL/0001698/2020 LIMPA GAMANGA JYOTIRMAYA SAHOO BADAGADA /272 /2019

VS VS ()

STATE OF ODISHA //

518 ABLAPL/0001699/2020 BHAGABAN DAS ARIJEET MISHRA  / /0

VS VS ()

UNION OF INDIA //

519 ABLAPL/0001700/2020 DAMBARUDHAR GIRI PITAMBAR JENA CHAMPUA /17 /2020

VS VS ()

STATE OF ODISHA //

520 ABLAPL/0001701/2020 DEEPAK BISWAL @DEEPAK KUMAR BISWALDEBASIS MISHRA BRAHMAGIRI /13 /2020

VS VS ()

STATE OF ODISHA //

521 ABLAPL/0001702/2020 MAGUNI SSAHOO B.S.RAYAGURU KONARK /103 /2019

VS VS ()

STATE OF ODISHA //
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522 ABLAPL/0001703/2020 SURESH KUMAR BARIK AMLAN SHAKTI PAUL KHANDAGIRI P.S. /722 /2019

VS VS ()

STATE OF ODISHA //

523 ABLAPL/0001704/2020 PRAFULLA SAHOO JAYAKRISHNA MOHAPATRA BANSADA /21 /2020

VS VS ()

STATE OF ODISHA //

524 ABLAPL/0001705/2020 PINTU DALAI JYOTIRMAYA SAHOO KABISURYANAGAR (KODALA) /289 /2019

VS VS ()

STATE OF ODISHA //

525 ABLAPL/0001706/2020 EHESAN KHAN PRAVASH CH.JENA KHURDA P.S. /27 /2020

VS VS ()

STATE OF ODISHA //

526 ABLAPL/0001707/2020 NISAKAR SWAIN D.PRADHAN KUJANGA /31 /2020

VS VS ()

STATE OF ODISHA //

527 ABLAPL/0001708/2020 BHALU PALEI N.SAHANI NIRAKARPUR /143 /2019

VS VS ()

STATE OF ODISHA //

528 ABLAPL/0001709/2020 RAMA BHATI TUKUNA KU MISHRA GOLAMUNDA /48 /2019

VS VS ()

STATE OF ODISHA //

529 ABLAPL/0001710/2020 SATYANANDA BARIK PITAMBAR JENA  / /0

VS VS ()

STATE OF ODISHA //

530 ABLAPL/0001711/2020 SUNIL KUMAR NAIK PRADEEP KUMAR PANDA ANGUL TOWN /621 /2012

VS VS ()

STATE OF ODISHA //

531 ABLAPL/0001712/2020 AKHAYA @ AKSHAYA KUMAR PRADHAN @ BABUPITAMBAR JENA TELKOI /08 /2020

VS VS ()

STATE OF ODISHA //

532 ABLAPL/0001713/2020 RAJIB NAIK M.R.PADHI ANGUL TOWN /80 /2020

VS VS ()

STATE OF ODISHA //

533 ABLAPL/0001714/2020 PINTU @ CHINTAMANI NAYAK SAMBEET PATTANAYAK LAXMISAGAR P.S. /182 /2019
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VS VS ()

STATE OF ODISHA //

534 ABLAPL/0001715/2020 BRUN DABAN SAHOO SURYA NARAYAN MISHRA GOP /09 /2020

VS VS ()

STATE OF ODISHA //

535 ABLAPL/0001716/2020 NIROD KUMAR MOHANTY @  NIROD MOHANTYTUSHAR KANTA NAYAK BHADRAK RURAL /79 /2020

VS VS ()

STATE OF ODISHA //

536 ABLAPL/0001717/2020 BAPINA PRADHAN SURYA NARAYAN MISHRA MARINE PENTHAKATA /02 /2020

VS VS ()

STATE OF ODISHA //

537 ABLAPL/0001718/2020 KRISHNA SHA RABINDRANATH PANDA TALCHER TOWN /47 /2020

VS VS ()

STATE OF ODISHA //

538 ABLAPL/0001719/2020 SANJAYA KUMAR KHATEI SURYA NARAYAN MISHRA CHANDANPUR /23 /2020

VS VS ()

STATE OF ODISHA //

539 ABLAPL/0001720/2020 SANTOSH KUMAR NAHAK SIDDHARTH GOUTAM DAS DHARAKOT PS /163 /2019

VS VS ()

STATE OF ODISHA //

540 ABLAPL/0001721/2020 KALIAKA PRADHAN P.R.SINGH CHANDANPUR /185 /2019

VS VS ()

STATE OF ODISHA //

541 ABLAPL/0001722/2020 MITU @ PRASANTA DASH B.B.ROUTRAY SAMBALPUR TOWN /504 /2019

VS VS ()

STATE OF ODISHA //

542 ABLAPL/0001723/2020 LUKAS MUNDA ANANTA PRASAD MISHRA  / /0

VS VS ()

UNION OF INDIA //

543 ABLAPL/0001724/2020 LAXMIPRIYA BEHURIA SURESH KUMAR JENA MANGALPUR /277 /2018

VS VS ()

STATE OF ODISHA //

544 ABLAPL/0001725/2020 BUTU @ SATYABADI NAIK SMRUTIRANJAN MOHAPATRA BALIMI /21 /2020

VS VS ()
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STATE OF ODISHA //

545 ABLAPL/0001726/2020 NILIMA PATRA GOPINATH SETHI KHANTAPADA /202 /2019

VS VS ()

STATE OF ODISHA //

546 ABLAPL/0001727/2020 SANDHYARANI BAG RAJENDRA N.ROUT CHANDRASEKHARPUR /43 /2020

VS VS ()

STATE OF ODISHA //

547 ABLAPL/0001728/2020 HALIMA BIBI IMRAN KHAN DARGHA BAZAR /6 /2020

VS VS ()

STATE OF ODISHA //

548 ABLAPL/0001729/2020 NIRANJAN BEHERA PRASANT KUMAR NAYAK  /144 /2016

VS VS ()

STATE OF ODISHA //

549 ABLAPL/0001730/2020 RAHIMA KHATUN IMRAN KHAN DARGHA BAZAR /6 /2020

VS VS ()

STATE OF ODISHA //

550 ABLAPL/0001731/2020 LITI @ SABBIR KHAN MANAS CHAND SAMBALPUR TOWN /16 /2020

VS VS ()

STATE OF ODISHA //

551 ABLAPL/0001732/2020 SONU KHAN @ KABIR KHAN IMRAN KHAN DARGHA BAZAR /6 /2020

VS VS ()

STATE OF ODISHA //

552 ABLAPL/0001733/2020 RIYASAT KHAN IMRAN KHAN DARGHA BAZAR /6 /2020

VS VS ()

STATE OF ODISHA //

553 ABLAPL/0001734/2020 PINTU @ AMIT KUMAR SAHOO AMULYA RATNA PANDA BASTA /450 /2019

VS VS ()

STATE OF ODISHA //

554 ABLAPL/0001735/2020 PRAMOD KUMAR SWAIN @ P.K.SWAIN J.K.KHUNTIA KALIMELA /16 /2020

VS VS ()

STATE OF ODISHA //

555 ABLAPL/0001736/2020 SAUKAT KHAN IMRAN KHAN DARGHA BAZAR /6 /2020

VS VS ()

STATE OF ODISHA //
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556 ABLAPL/0001737/2020 MAMATA SAHOO PRASANTA KUMAR NAYAK MAHILA P.S. BUXIBAZAR /127 /2019

VS VS ()

STATE OF ODISHA //

557 ABLAPL/0001738/2020 LITI @ SABBIR KHAN MANAS CHAND SAMBALPUR TOWN /12 /2020

VS VS ()

STATE OF ODISHA //

558 ABLAPL/0001739/2020 ASHISH KUMAR PANIGRAHI MANAS CHAND DHANUPALI /36 /2019

VS VS ()

STATE OF ODISHA //

559 ABLAPL/0001740/2020 HRUSIKESH ROUT @ HAREKRUSHNA ROUT AMULYA RATNA PANDA BINJHARPUR /01 /2020

VS VS ()

STATE OF ODISHA //

560 ABLAPL/0001741/2020 ASHISH KUMAR PANIGRAHI MANAS CHAND SAMBALPUR SADAR /19 /2020

VS VS ()

STATE OF ODISHA //

561 ABLAPL/0001742/2020 SANTOSH SAHOO @ SANTA PRADEEP KUMAR KUNDU LALBAG /31 /2020

VS VS ()

STATE OF ODISHA //

562 ABLAPL/0001743/2020 TUTUNA SAHOO AMULYA RATNA PANDA JAJPUR SADAR /13 /2020

VS VS ()

STATE OF ODISHA //

563 ABLAPL/0001744/2020 LUSA MURMU @ LUSA KISKU ANJAN KUMAR BISWAL KAPTIPADA /08 /2020

VS VS ()

STATE OF ODISHA //

564 ABLAPL/0001745/2020 PRABHAT KUMAR SAHOO NIRANJAN LENKA JHARPOKHARIA /22 /2020

VS VS ()

STATE OF ODISHA //

565 ABLAPL/0001746/2020 SIPU @ BIKASH  PRADHAN SAROJ KUMAR PADHI DELANGA /150 /2019

VS VS ()

STATE OF ODISHA //

566 ABLAPL/0001747/2020 RABISWAR PAULA TUKUNA KUMAR MISHRA RAYAGADA TOWN /381 /2019

VS VS ()

STATE OF ODISHA //

567 ABLAPL/0001748/2020 RAMESH CHANDRA PATRA SUSANTA KUMAR TRIPATHY RASGOBINDPUR /94 /2017
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VS VS ()

STATE OF ODISHA //

568 ABLAPL/0001749/2020 TANU NAIK AMITAV TRIPATHY FATEGARH /175 /2019

VS VS ()

STATE OF ODISHA //

569 ABLAPL/0001750/2020 MINATI GAJENDRA JAYADEBA BEHERA BALUGAON P.S. /138 /2019

VS VS ()

STATE OF ODISHA //

570 ABLAPL/0001751/2020 SARATHI BISWAL B.B.ROUTRAY TALCHER TOWN /34 /2020

VS VS ()

STATE OF ODISHA //

571 ABLAPL/0001752/2020 BISHNU @ BISHNUDHAR BAG ROHIT MAHANTO KHAPRAKHOL /14 /2020

VS VS ()

STATE OF ODISHA //

572 ABLAPL/0001753/2020 KARTIK JENA PRAVASH CH.JENA KAMARDA /6 /2020

VS VS ()

STATE OF ODISHA //

573 ABLAPL/0001754/2020 DILLIP PALEI JAYADEBA BEHERA BALUGAON P.S. /16 /2017

VS VS ()

STATE OF ODISHA //

574 ABLAPL/0001755/2020 MD.SALMAN @ KALLU SUNIL KU PANDA DHANUPALI /28 /2020

VS VS ()

STATE OF ODISHA //

575 ABLAPL/0001756/2020 SAHA DILJAN ALLI @ LALA KABADIA AMLAN SHAKTI PAUL JATNI P.S. /52 /2020

VS VS ()

STATE OF ODISHA //

576 ABLAPL/0001757/2020 CHANDRAKANTA BEHERA @ HURIA JAYANTA KU MAJHI SINGLA /17 /2020

VS VS ()

STATE OF ODISHA //

577 ABLAPL/0001758/2020 MANAS RANJAN BEHERA R.ACHARY MAHILA (BERHAMPUR) /08 /2020

VS VS ()

STATE OF ODISHA //

578 ABLAPL/0001759/2020 KUTI @ SK.KURBAN JAYANTA KU MAJHI SAHADEV KHUNTA /319 /2019

VS VS ()
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STATE OF ODISHA //

579 ABLAPL/0001760/2020 BHAJAHARI DAS JAYANTA KU MAJHI BASTA /23 /2020

VS VS ()

STATE OF ODISHA //

580 ABLAPL/0001761/2020 PURNA CHANDRA BARIK B.B.ROUTRAY KOIDA /5 /2020

VS VS ()

STATE OF ODISHA //

581 ABLAPL/0001762/2020 SK.SAJABUDDIN R.N.MISHRA RAIRANGPUR (RURAL) /52 /2017

VS VS ()

STATE OF ODISHA //

582 ABLAPL/0001763/2020 BIKASH PRADHAN BIDYALOK MOHAPATRA TALCHER TOWN /47 /2020

VS VS ()

STATE OF ODISHA //

583 ABLAPL/0001764/2020 ANJU BHADRA DINESH KU. MOHANTY LAXMISAGAR P.S. /28 /2020

VS VS ()

STATE OF ODISHA //

584 ABLAPL/0001765/2020 DIBAKAR SAHOO PRASHANTA KUMAR NAYAK MAHILA P.S. BUXIBAZAR /127 /2019

VS VS ()

STATE OF ODISHA //

585 ABLAPL/0001766/2020 SUBHRANSU RANJAN PATNAIK BIRAJA PRASANA SATAPATHY NAYAGARH /21 /2020

VS VS ()

STATE OF ODISHA //

586 ABLAPL/0001767/2020 SANU @ BIKASH PRADHAN JAYADEBA BEHERA BALUGAON P.S. /138 /2019

VS VS ()

STATE OF ODISHA //

587 ABLAPL/0001768/2020 BIRENDRANATH NAIK TARA PRASAD MOHAPATRA BALASORE VIGILANCE /47 /2019

VS VS ()

STATE OF ODISHA (VIG) //

588 ABLAPL/0001769/2020 AMARESH PRAHARAJ M.R.MUDULI BIKRAMPUR FCI /132 /2019

VS VS ()

STATE OF ODISHA //

589 ABLAPL/0001770/2020 JITENDRA KUMAR DAS @ JITENDRA DAS TARA PRASAD MOHAPATRA SATYABADI /155 /2019

VS VS ()

STATE OF ODISHA //
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590 ABLAPL/0001771/2020 DEEPAK KUMAR BARIK TARA PRASAD MOHAPATRA UDALA /21 /2020

VS VS ()

STATE OF ODISHA //

591 ABLAPL/0001772/2020 VIKRANT  KESARI MOHANTY ATAL BIHARI MOHANTY BOLANGIR TOWN /417 /2019

VS VS ()

STATE OF ODISHA //

592 ABLAPL/0001773/2020 SATYABAN NAIK TARA PRASAD MOHAPATRA BALASORE VIGILANCE /46 /2019

VS VS ()

STATE OF ODISHA(VIG.) //

593 ABLAPL/0001774/2020 DHANU PALEI ASHOK KU SAHOO  / /0

VS VS ()

STATE OF ODISHA //

594 ABLAPL/0001775/2020 RANJAN JENA S.K.MOHANTY POLASARA PS /139 /2017

VS VS ()

STATE OF ODISHA //

595 ABLAPL/0001776/2020 DAITARY SAHU PARTHA SARATHI NAYAK HINDOL /8 /2020

VS VS ()

STATE OF ODISHA //

596 ABLAPL/0001777/2020 PURAN GADATIA @ PURAN BAG ROHIT MAHATO BOLANGIR SADAR /307 /2019

VS VS ()

STATE OF ODISHA //

597 ABLAPL/0001778/2020 BIJAYA KUMAR BHOI N.SAHANI BALIANTA P.S. /2 /2020

VS VS ()

STATE OF ODISHA //

598 ABLAPL/0001779/2020 LIKU @ DIPTIRANJAN GOCHHAYAT PRASANNA KUMAR MOHANTY NEMALO /104 /2019

VS VS ()

STATE OF ODISHA //

599 ABLAPL/0001780/2020 RAMESH CHANDRA SABAR S.K.MOHANTY POLASARA PS /11 /2020

VS VS ()

STATE OF ODISHA //

600 ABLAPL/0001781/2020 SIBA PARIDA SUBASH PATTANAIK BADABAZAR /210 /2019

VS VS ()

STATE OF ODISHA //

601 ABLAPL/0001782/2020 SUJIT NAYAK SUBASH PATTANAIK GOSANINUAGAM /124 /2019

Page 53/54



ORISSA HIGH COURT

FILING REPORT AS ON :04/02/2020

SL FILING NO NAME OF PETNR./APPEL COUNSEL FOR PETNR./APPEL PS CASE/LOWER COURT CASE/DISTRICT

VS VS ()

STATE OF ODISHA //

602 WPC(OAC)/0000729/2019 PRAFULLA KUMAR BEHERA SURYA NARAYAN PATNAIK  / /

VS VS ()

STATE OF ODISHA //

603 WPC(OAC)/0003659/2016 SRIKANTA KUMAR BARAL M/S.K.K.SWAIN  / /

VS VS ()

STATE OF ODISHA //

604 WPC(OAC)/0004141/2014 RABINDRA KUMAR ROUTRAY M/S.SIDHESWAR MALLIK  / /

VS VS ()

STATE OF ODISHA //

605 WPC(OAC)/0004242/2016 PITAMBAR PANDA M/S.K.K.SWAIN  / /

VS VS ()

STATE OF ODISHA //

606 CONTC(CPC)/0000352/2012 P.GANGADHAR SUMANTA KUMAR NAYAK  / /

VS VS ()

USHA PADHY, IAS COMMNR.CUM SECY. //
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1 1/2020 SUJIT KU.PATRA-MP M/S. S.S.JENA

LPA/1/2020

2 1/2020 HARISCHANDRA-MP M/S.BRAJA MOHAN PATNAIK

MA/760/1996

3 1/2020 P.GANGADHAR-MP SUMANTA KUMAR NAYAK

CONTC(CPC)/352/2012

4 15/2020 M/S.AMBICA POLYMERS-MP M/S.RAMAKANT MOHANTY

RFA/106/2013

5 20/2020 SARAT KU.PANDA-MP M/S.ANIRUDHA DAS

MATA/152/2017

6 34/2020 MAHENDRA KR. BEHERA-MP ADV.

CMAPL/466/2018

7 45/2020 LITEN KU.BHATTA-MP M/S.G.N.MISHRA

TRP(C)/36/2020

8 46/2020 SABYASACHI SAMANTA-MP M/S. S.K.ROUT

RPFAM/35/2020

9 46/2020 SHRABANEE DASH-MP RABINDRA KUMAR SAHOO

TRP(C)/37/2020

10 47/2020 SABYASACHI SAMANTA-MP M/S. S.K.ROUT

RPFAM/35/2020

11 47/2020 PRANATI NAYAK-MP SAMIR KUMAR MISHRA

TRP(C)/38/2020

12 48/2020 AMAR KU.SAHOO-MP M/S.P.C.ACHARYA

RPFAM/36/2020

13 48/2020 JYOTSNA BEHERA-MP AMULYA RATNA PANDA

TRP(C)/39/2020

14 49/2020 AMAR KU.SAHOO-MP M/S.P.C.ACHARYA

RPFAM/36/2020

15 50/2020 NEELIMA PRIYA DASH-MP BIBHU PRASAD DAS

RPFAM/205/2019

16 51/2020 SHAIKH RIZWAN HASIM-MP M/S.MANORANJAN MISHRA

RPFAM/207/2018

17 58/2020 RABINDRA KUMAR ROUTRAY-MP M/S.SIDHESWAR MALLIK

WPC(OAC)/4141/2014

18 59/2020 PITAMBAR PANDA-MP M/S.K.K.SWAIN

WPC(OAC)/4242/2016

19 84/2020 SUBHAGINI BHOI-MP M/S.RAM CHANDRA RATH

RSA/378/2016

20 85/2020 KANAKA MANJARI DAS-MP SOUMYA MISHRA

RSA/40/2020

21 86/2020 JANMEJAY TRIPATHY-MP M/S.AJODHYA R.DASH

RSA/396/2012

22 87/2020 UMAKANTA DASH-MP S.K.NAYAK 2

RSA/42/2020

23 89/2020 RAMA CH.BARIK-MP M/S.SASHI BHUSAN JENA

RSA/264/2011

24 103/2020 SASMITA PATTNAIK-MP DINESH KUMAR PATRA

WA/22/2020

25 104/2020 PRATIMA PANIGRAHI-MP P.V.BALAKRISHNA

WA/67/2020

26 105/2020 THE CHAIRMAN CUM M.D., NATIONAL INSURANCE COMPANY LTD.-MPNITISH KUMAR MISHRA
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WA/68/2020

27 106/2020 THE CHAIRMAN CUM M.D., NATIONAL INSURANCE COMPANY LTD.-MPNITISH KUMAR MISHRA

WA/68/2020

28 107/2020 STATE OF ODISHA-MP A.G.A.

FAO/112/2020

29 107/2020 STATE OF ODISHA-MP A.G.A.

WA/69/2020

30 108/2020 STATE OF ODISHA-MP A.G.A.

FAO/112/2020

31 109/2020 SURENDRA KUMAR PATRA-MP PRATIK PARIJA

BLAPL/998/2020

32 109/2020 STATE OF ODISHA-MP A.G.A.

FAO/113/2020

33 110/2020 GOURA BHOI@BASUDEV-MP H.S.MISHRA

BLAPL/6659/2019

34 110/2020 STATE OF ODISHA-MP A.G.A.

FAO/113/2020

35 111/2020 PRASAN KUMAR PATRA-MP M/S.ASHWINI KUMAR DAS

BLAPL/8813/2019

36 111/2020 THE MANAGER(T.P CELL) M/S NEW INDIA ASSURANC3E CO.LTD-MPSOMANTH ROY

FAO/5/2020

37 112/2020 NIRBIKAR NANDA-MP ARUN KUMAR ACHARYA

BLAPL/8366/2019

38 112/2020 THE MANAGER(T.P CELL) M/S NEW INDIA ASSURANC3E CO.LTD-MPSOMANTH ROY

FAO/5/2020

39 113/2020 BIJAY KUMAR PATRA-MP RAJIB LOCHAN PATTNAIK

BLAPL/8796/2019

40 113/2020 BHAGYADHAR BEHERA-MP BISWAJIT PARIDA

FAO/1010/2019

41 114/2020 HAREKRISHNA PRADHAN-MP SAMEER KUMAR DAS

FAO/116/2020

42 115/2020 RABINDRA KU.PANIGRAHI-MP SAMEER KUMAR DAS

FAO/117/2020

43 116/2020 THE MANAGER (T.P.CELL), M/S. NEW INDIA ASSURANCE CO. LTD.-MPM/S. S.K.SWAIN

FAO/94/2020

44 117/2020 REJENDRA CHANDRA DEV BIRABARA HARICHANDAN-MPDEBASIS MISHRA

CMP/115/2020

45 118/2020 SAYED ASIF ALI-MP KALPATARU MISHRA

CMP/116/2020

46 119/2020 MADHIMAREDDI SWARNA-MP PRASANNA KUMAR MISHRA

CMP/117/2020

47 120/2020 BANAMALI PRADHAN-MP BIBEKANANDA BHUYAN

CMP/118/2020

48 122/2020 SHIBA BHOI-MP S.C.MEKAP

CMP/119/2020

49 125/2020 M/S.ODISHA STATE BEVERAGES CORPORATION LIMITED-MPRAMESH SAHOO

RVWPET/75/2020

50 126/2020 M/S.ODISHA STATE BEVERAGES CORPORATION LIMITED-MPRAMESH SAHOO

RVWPET/75/2020

51 127/2020 M/S. ODISHA STATE BEVERAGES CORPORATION LIMITED-MPRAMESH SAHOO

RVWPET/76/2020

52 128/2020 KHIROD PANDEY@ KHIROD KUMAR PANDEY-MP TRILOCHAN NANDA

CRLREV/96/2020

53 128/2020 M/S. ODISHA STATE BEVERAGES CORPORATION LIMITED-MPRAMESH SAHOO

RVWPET/76/2020

54 129/2020 KHIROD PANDEY@ KHIROD KUMAR PANDEY-MP TRILOCHAN NANDA

CRLREV/96/2020

55 129/2020 M/S. ODISHA STATE BEVERAGES CORPORATION LIMITED-MPRAMESH SAHOO

RVWPET/77/2020

56 130/2020 SUREKHA SAHOO-MP

CRLREV/416/2018

57 130/2020 M/S. ODISHA STATE BEVERAGES CORPORATION LIMITED-MPRAMESH SAHOO

RVWPET/77/2020
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58 131/2020 RAJENDRA ACHARYA @ RAJENDRA KUMAR ACHARYA-MPSMRUTI RANJAN MOHAPATRA

CRLREV/873/2019

59 131/2020 M/S. ODISHA STATE BEVERAGES CORPORATION LIMITED-MPRAMESH SAHOO

RVWPET/78/2020

60 132/2020 RAMESH CHANDRA SAHU-MP SIRISH CHANDRA TRIPATHY

CRLREV/97/2020

61 132/2020 M/S. ODISHA STATE BEVERAGES CORPORATION LIMITED-MPRAMESH SAHOO

RVWPET/78/2020

62 133/2020 RAJESH MOHAPATRA@RAJESH KU.MOHAPATRA-MP SURYAKANTA DWIBEDI

CRLREV/876/2018

63 133/2020 M/S. ODISHA STATE BEVERAGES CORPORATION LIMITED-MPRAMESH SAHOO

RVWPET/79/2020

64 134/2020 SITARAM @ SRITAM BARIK-MP N.K.SAHU

CRLREV/98/2020

65 134/2020 M/S. ODISHA STATE BEVERAGES CORPORATION LIMITED-MPRAMESH SAHOO

RVWPET/79/2020

66 135/2020 M/S. ODISHA STATE BEVERAGES CORPORATION LIMITED-MPRAMESH SAHOO

RVWPET/80/2020

67 136/2020 MEENA KUMARI SAHOO-MP A.K.PRADHAN

CRLREV/64/2020

68 136/2020 M/S. ODISHA STATE BEVERAGES CORPORATION LIMITED-MPRAMESH SAHOO

RVWPET/80/2020

69 137/2020 MEENA KUMARI SAHOO-MP A.K.PRADHAN

CRLREV/64/2020

70 137/2020 M/S. ODISHA STATE BEVERAGES CORPORATION LIMITED-MPRAMESH SAHOO

RVWPET/81/2020

71 138/2020 SATYA NARAYAN NAYAK-MP GIRIJASANKAR NAYAK

CRLREV/99/2020

72 138/2020 PURNA CH.REDDY-MP ASHOK DAS

MACA/278/2019

73 138/2020 M/S. ODISHA STATE BEVERAGES CORPORATION LIMITED-MPRAMESH SAHOO

RVWPET/81/2020

74 139/2020 ORIENTAL INSURANCE CO.LTD.-MP MS.N.MOHANTY

MACA/972/2018

75 139/2020 M/S. ODISHA STATE BEVERAGES CORPORATION LIMITED-MPRAMESH SAHOO

RVWPET/82/2020

76 140/2020 M/S. ODISHA STATE BEVERAGES CORPORATION LIMITED-MPRAMESH SAHOO

RVWPET/82/2020

77 141/2020 M/S. ODISHA STATE BEVERAGES CORPORATION LIMITED-MPRAMESH SAHOO

RVWPET/83/2020

78 142/2020 M/S. ODISHA STATE BEVERAGES CORPORATION LIMITED-MPRAMESH SAHOO

RVWPET/83/2020

79 143/2020 M/S. ODISHA STATE BEVERAGES CORPORATION LIMITED-MPRAMESH SAHOO

RVWPET/84/2020

80 144/2020 M/S. ODISHA STATE BEVERAGES CORPORATION LIMITED-MPRAMESH SAHOO

RVWPET/84/2020

81 145/2020 M/S. ODISHA STATE BEVERAGES CORPORATION LIMITED-MPRAMESH SAHOO

RVWPET/85/2020

82 146/2020 M/S. ODISHA STATE BEVERAGES CORPORATION LIMITED-MPRAMESH SAHOO

RVWPET/85/2020

83 147/2020 M/S. ODISHA STATE BEVERAGES CORPORATION LIMITED-MPRAMESH SAHOO

RVWPET/86/2020

84 148/2020 M/S. ODISHA STATE BEVERAGES CORPORATION LIMITED-MPRAMESH SAHOO

RVWPET/86/2020

85 149/2020 M/S. ODISHA STATE BEVERAGES CORPORATION LIMITED-MPRAMESH SAHOO

RVWPET/87/2020

86 150/2020 M/S. ODISHA STATE BEVERAGES CORPORATION LIMITED-MPRAMESH SAHOO

RVWPET/87/2020

87 151/2020 M/S.ODISHA STATE BEVERAGES CORPORATION LTD.-MPRAMESH SAHOO

RVWPET/88/2020

88 152/2020 M/S.ODISHA STATE BEVERAGES CORPORATION LTD.-MPRAMESH SAHOO

RVWPET/88/2020

89 153/2020 M/S.ODISHA STATE BEVERAGES CORPORATION LTD.-MPRAMESH SAHOO
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RVWPET/89/2020

90 154/2020 M/S.ODISHA STATE BEVERAGES CORPORATION LTD.-MPRAMESH SAHOO

RVWPET/89/2020

91 155/2020 STATE OF ODISHA-MP SR.S.C. (S AND ME)

RVWPET/91/2020

92 156/2020 STATE OF ODISHA-MP SR.S.C. (S AND ME)

RVWPET/91/2020

93 157/2020 STATE OF ODISHA-MP SR.S.C. (S AND ME)

RVWPET/92/2020

94 158/2020 STATE OF ODISHA-MP SR.S.C. (S AND ME)

RVWPET/92/2020

95 159/2020 STATE OF ODISHA-MP SR.S.C. (S AND ME)

RVWPET/93/2020

96 160/2020 STATE OF ODISHA-MP SR.S.C. (S AND ME)

RVWPET/93/2020

97 161/2020 STATE OF ODISHA-MP SR.S.C. (S ANDF ME)

RVWPET/94/2020

98 162/2020 STATE OF ODISHA-MP SR.S.C. (S ANDF ME)

RVWPET/94/2020

99 163/2020 STATE OF ODISHA-MP SR.S.C.  (S AND ME)

RVWPET/95/2020

100 164/2020 STATE OF ODISHA-MP SR.S.C.  (S AND ME)

RVWPET/95/2020

101 207/2020 SARANGA GAJENDRA-MP SUSHIL K.PATNAI

ABLAPL/9534/2019

102 208/2020 SURYAKANTA@SURYA NARAYAN SAHOO-MP SANJAYA KUMAR DAS 2

CRLMC/332/2020

103 209/2020 RAMESH CHANDRA SAHOO-MP CHITTA RANJAN DASH

CRLMC/336/2020

104 210/2020 HEMANTA BISWAL-MP BIJAYA KUMAR RAGADA

CRLMC/339/2020

105 211/2020 TAPAN KUMAR DASH@PINKU-MP MANOJ KUMAR PANDA

CRLMC/3481/2019

106 212/2020 NETAJI NAYAK-MP M/S.BISWAJIT NAYAK

CRLMC/344/2020

107 213/2020 DILLIP KUMAR PRADHAN-MP BISWAJIT NAYAK

CRLMC/345/2020

108 214/2020 NIRANJAN MOHAPATRA@ PAKU-MP DEBASNAN DAS

CRLA/98/2020

109 214/2020 SRINIBASH BISWAL-MP S.S.RAY 2

CRLMC/324/2020

110 214/2020 KISAN SAHOO-MP N.SAHANI

ABLAPL/18834/2019

111 215/2020 MANTOSH MALAKAR-MP M/S.DIPTIRANJAN MOHAPATRA

CRLA/20/2016

112 215/2020 SARANGADHAR SAHOO-MP PRASANTA KUMAR NANDA

CRLMC/325/2020

113 216/2020 SK.UZIR @ UZIR KHAN-MP SATYA RANJAN MULIA

CRLA/99/2020

114 216/2020 SOUMYA MOHANTY-MP GOKULANANDA PADHI

CRLMC/3603/2019

115 217/2020 SK.UZIR @ UZIR KHAN-MP SATYA RANJAN MULIA

CRLA/99/2020

116 217/2020 RATIKANTA KANUNGO-MP PRASANNA KUMAR PARHI

ABLAPL/11095/2019

117 218/2020 SK.UZIR @ UZIR KHAN-MP SATYA RANJAN MULIA

CRLA/99/2020

118 219/2020 SURESH@BAILOCHAN SALTAR-MP PRAFULLA KUMAR RATH

CRLA/870/2019

119 220/2020 KAIBALA SALTAR-MP PRAFULLA KU.RATH

CRLA/869/2019

120 221/2020 SURESH@BAILOCHAN SALTAR-MP PRAFULLA KUMAR RATH

CRLA/870/2019
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121 222/2020 KAIBALA SALTAR-MP PRAFULLA KU.RATH

CRLA/869/2019

122 223/2020 SWADHIN KUMAR SAHU-MP BIBHUTI BHUSAN PANDA

CRLA/766/2018

123 1830/2020 SEHAJ KAUR KHURANA-MP M/S. T.RATH

WP(C)/4120/2020

124 1831/2020 JAHNABAI BHUSAN PATTNAIK-MP M/S.SAMIR KUMAR MISHRA

WP(C)/4119/2020

125 1832/2020 SADANANDA NAYAK-MP M/S.SAMIR KUMAR MISHRA

WP(C)/4121/2020

126 1833/2020 RITANJALI PANDA @ SHARMA-MP M/S.KEDAR KUMAR  DASH

WP(C)/4122/2020

127 1834/2020 ANJUBALA SUTAR-MP M/S.AKSHAYA KUMAR PANDEY

WP(C)/4123/2020

128 1835/2020 PRAVATI KUMARI DEI @ DAS-MP M/S. KEDAR KUMAR DASH

WP(C)/4124/2020

129 1836/2020 DHOBA SWAIN-MP M/S.S.K.BHANJADEO

WP(C)/4131/2020

130 1837/2020 SUMITRA MAJHI-MP M/S.S.K.JOSHI

WP(C)/4133/2020

131 1838/2020 MINAKETAN AMANT-MP M/S.DEBENDRA DHAR

WP(C)/2477/2020

132 1839/2020 PURNA CHANDRA PATNAIK-MP M/S.BANABIHARI RAY

WP(C)/6097/2017

133 1840/2020 RABI PRADHAN-MP PRAVASH CHANDRA JENA

WP(C)/4144/2020

134 1841/2020 HIRNMAYEE DHAL-MP SATYA RANJAN PATI

WP(C)/4146/2020

135 1842/2020 DEBENDRA KUMAR PUTY-MP M/S.J.K.KHUNTIA

WP(C)/4148/2020

136 1843/2020 MUTHOOT CAPITAL SERVICES LTD.-MP M/S.DEVI PRASAD TRIPATHY

WP(C)/4160/2020

137 1844/2020 SHANTILATA DAS-MP M/S.SUSANT KUMAR MOHANTY

WP(C)/4166/2020

138 1845/2020 M/S.INDRANI PATNAIK-MP M/S.JAGABANDHU SAHOO

WP(C)/4167/2020

139 1846/2020 ANAM SWAIN-MP M/S.S.K.BHANJADEO

WP(C)/4169/2020

140 1847/2020 ANITA PANDEY-MP R.N.MISHRA 2

WP(C)/19094/2019

141 1848/2020 ANITA PANDEY-MP M/S.SAMEER KU.DAS

WP(C)/19094/2019

142 1850/2020 MANGAL HANSDA-MP M/S.R.ACHARY

WP(C)/4170/2020

143 1851/2020 M/S.TARINI MINERALS(P LTD.-MP M/S.JAGABANDHU SAHOO

WP(C)/4171/2020

144 1852/2020 RAMESH CHANDRA NANDA-MP SHASHIBHUSAN BISWAL

WP(C)/4173/2020

145 1853/2020 MAHANADI COALFIELDS LTD.-MP M/S.DEBARAJ JMOHANTY

WP(C)/4176/2020

146 1854/2020 BHIKARI CHARAN PRADHAN-MP M/S.SOUMYA MISHRA

WP(C)/437/2020

147 1855/2020 TASHMIR PRIYADARSHAN-MP M/S.G.N.MISHRA

WP(C)/4182/2020

148 1856/2020 SAROJ RANJAN PANDA-MP PRAFULLA KUMAR MOHAPATRA

WP(C)/4200/2020

149 1857/2020 SRI DURGA ENTERPRISES-MP M/S.MUKESH AGARWAL

WP(C)/4202/2020

150 1858/2020 SRI DURGA ENTERPRISES-MP M/S.MUKESH AGARWAL

WP(C)/4202/2020

151 1859/2020 RADHIKA PADHAN-MP TRILOCHAN NANDA

WP(C)/4204/2020

152 1860/2020 RADHIKA PADHAN-MP TRILOCHAN NANDA
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WP(C)/4204/2020

153 1861/2020 MAHANADI COALFIELDS LTD.-MP M/S.DEBARAJ MOHANTY

WP(C)/4206/2020

154 1862/2020 MAHANADI COALFIELDS LTD.-MP M/S.S.S.KANUNGO

WP(C)/4213/2020

155 1863/2020 RAJANIGANDHA KUMURA-MP M/S.S.K.MANDAL

WP(C)/4215/2020

156 1864/2020 MANAGING COMMITTEE OF MAA SATHI BHAUNI HIGH SCHOOL,NUHARKIRI-MPM/S.AMIYA KUMAR MOHANTY A

WP(C)/1461/2019

157 1866/2020 RAJADHANI DAINIKA HAT BYABASAYEE SANGHA-MP PRASANTA KU NAYAK

WP(C)/26577/2019

158 1867/2020 BASANTI ROY-MP M/S.BISWABIHARI MOHANTY

WP(C)/4223/2020

159 1868/2020 SATYABHAMA BIDHAR-MP M/S.KAMALA KANTA NAYAK

WP(C)/9663/2018

160 1869/2020 ABHIMANYU JENA-MP SUBHRANSU BHUSAN MOHANTY

WP(C)/4224/2020

161 1870/2020 BIBHUTI BHUSAN PRADHAN-MP M/S.B.K.SAHOO

WP(C)/4225/2020

162 1871/2020 BINAYA KUMAR DAS-MP M/S.BIREN SANKAR TRIPATHY

WP(C)/4226/2020

163 1872/2020 RABINDRANATH BISOI-MP BIDYADHAR PRADHAN

WP(C)/4232/2020

164 1873/2020 MAHANADI COALFIELDS LTD.-MP DEBARAJ MOHANTY

WP(C)/4233/2020

165 1874/2020 MAHANADI COALFIELDS  LTD.-MP M/S.S.S.KANUNGO

WP(C)/4234/2020

166 1875/2020 MAHANADI COALFIELDS LTD.-MP DEBARAJ MOHANTY

WP(C)/4235/2020

167 1876/2020 MAHANADI COALFIELDS LTD.-MP M/S.S.S.KANUNGO

WP(C)/4236/2020

168 1877/2020 MAHANADI COALFIELDS LTD.-MP M/S.S.S.KANUNGO

WP(C)/4237/2020

169 1878/2020 MAHANADI COALFIELDS LTD.-MP M/S.S.S.KANUNGO

WP(C)/4238/2020

170 1879/2020 KAMALINI DHAL-MP M/S.SAMEER KUMAR DAS

WP(C)/19009/2019

171 1880/2020 AKSHAYA SRICHANDAN-MP M/S.PRASHANTA KUMAR NAYAK

WP(C)/4239/2020

172 1881/2020 NARENDRA PANDA-MP M/S.SURESH  KUMAR CHOUDHURY

WP(C)/19062/2019

173 1882/2020 MUKESH KUMAR PRADHAN-MP PRAFULLA KUMAR MOHAPATRA

WP(C)/4244/2020

174 1883/2020 NIRANJAN SINGH-MP PRAFULLA KUMAR MOHAPATRA

WP(C)/4245/2020

175 1884/2020 DR.LAXMIDHARA NAYAK-MP GYANESWAR SATPATHY

WP(C)/4241/2020

176 1885/2020 SUMATI BEHERA-MP GYANESWAR SATPATHY

WP(C)/4242/2020

177 1886/2020 M/S KSR MARINE SERVICES PVT.LTD.-MP SITIKANTA MISHRA

WP(C)/4247/2020

178 1887/2020 M/S. CUTTACK RESINS PVT. LTD.-MP DEBAKANTA MOHANTY

WP(C)/4250/2020

179 1890/2020 JAGANATH MALIK-MP M/S.PRADEEPTA KUMAR SWAIN

WP(C)/4257/2020

180 1892/2020 M/S.APPDCL AT VIJAYAWADA-MP M/S.S.K.NAYAK (2)

WP(C)/4259/2020

181 1893/2020 SK.FAHIM-MP M/S. JAYDEEP PAL

WP(C)/4263/2020

182 1894/2020 STATE OF ODISHA-MP ADDL.GOVT.ADVOCATE

WP(C)/4264/2020

183 1895/2020 ABHAYA KU.JENA A-MP M /S.RAMAKANTA SAHOO

WP(C)/18125/2019
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184 1896/2020 SUVENDU KUMAR DASH-MP M/S.ASOK MOHANTY

WP(C)/4266/2020

185 1897/2020 BIBHUTI BHUSAN RATH-MP M/S.L.K.MOHANTY

WP(C)/3447/2020

186 1898/2020 AMARENDRA MOHAPATRA-MP M/S.V.NARASINGH

WP(C)/4267/2020

187 1899/2020 PRADYUMNA KUMAR MOHAPATRA-MP M/S.BIRAJA PRASANNA DAS

WP(C)/4284/2020

188 1900/2020 M/S. KOHLI BUILDERS AND DEVELOPERS PVT. LTD.-MP SUVASHISH PATTANAIK

WP(C)/25415/2019

189 1901/2020 MOHAN KUMAR MOHANTY-MP M/S.K.K.SWAIN

WP(C)/4293/2020

190 1902/2020 GOURAV JAIN-MP M/S.PRABODHA CH.NAYAK

WP(C)/4294/2020

191 1903/2020 PRABIR KUMAR PATTNAIK-MP M/S.SURYA NARAYAN PATNAIK

WP(C)/4301/2020

192 1904/2020 PURNA CHANDRA JENA-MP M/S.SURYA NARAYAN PATNAIK

WP(C)/4304/2020

193 1905/2020 ARUN @ ARUNA KUMAR DAS-MP M/S.RANJAN KU.ROUT

WP(C)/4307/2020

194 1906/2020 LAXMI NARAYAN SHAKTI GROUP-MP M/S.N.SAHANI

WP(C)/4322/2020

195 1907/2020 RAJIV PATRA-MP PRASANNA KUMAR PARHI

WP(C)/23328/2019

196 1908/2020 M/S. SABITA ENTERPRISES-MP M/S.PRASHANTA KUMAR NAYAK

WP(C)/4326/2020

197 1909/2020 TARANGINI MOHANTY-MP JITENDRA KUMAR DIGAL

WP(C)/4331/2020

198 1910/2020 TRINATH MAJHI-MP JITENDRA KUMAR DIGAL

WP(C)/4333/2020

199 1911/2020 BIRANCHI NARAYAN DAS-MP M/S. SUKUMAR DEBDAS

WP(C)/4335/2020

200 1912/2020 ABHIMANYU PANDA-MP M/S.RAMA CHANDRA JENA

WP(C)/4337/2020

201 1913/2020 NARAYAN CHANDRA DAS-MP RAMA CHANDRA JENA

WP(C)/4338/2020

202 1914/2020 PRAKASH BEHERA-MP M/S.SAMARENDRA PATTANAIK

WP(C)/10252/2019

203 1915/2020 SRINIBAS BARIK-MP M/S. P.K.SATPATHY

WP(C)/4343/2020

204 1916/2020 MADHUSUDAN PATRA-MP SHASHI BHUSAN JENA

WP(C)/2551/2020

205 1918/2020 GAYATRI MEHER-MP M/S.SITIKANT MISHRA

WP(C)/4346/2020

206 1919/2020 JOYTIRMAYEE JENA AND OTHERS-MP M/S S.C DASH

WP(C)/21599/2018

207 1920/2020 BENUDHAR NAYAK-MP M/S.PRASANTA KUMAR PARHI

WP(C)/4349/2020

208 1921/2020 JATADHARI NAYAK-MP M/S.ALEKHA CHANDRA MOHANTY

WP(C)/3830/2020

209 1922/2020 SUDAM PRADHAN-MP M/S.N.SAHANI

WP(C)/4352/2020

210 1923/2020 PRIMARY TEACHERS UNION,DHANKAUDA BLOCK-MP M/S.TUSAR KUMAR MISHRA

WP(C)/4353/2020

211 1924/2020 KARTIK CH.BEHERA-MP TRILOCHAN DASH

WP(C)/4354/2020

212 1925/2020 SANATAN DAS-MP PRAFULLA KUMAR MOHAPATRA

WP(C)/4357/2020

213 1926/2020 RAMESH CHANDRA MOHAPATRA-MP PRAFULLA KUMAR MOHAPATRA

WP(C)/4359/2020

214 1927/2020 RANJAN KUMAR KHUNTIA-MP PRAFULLA KUMAR MOHAPATRA

WP(C)/4363/2020

215 1928/2020 JOGENDRA DEBATA-MP PRAFULLA KUMAR MOHAPATRA
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WP(C)/4368/2020

216 1929/2020 SHREE SHREE LAXMINARAYAN MOHAPRABHU@SRI NARAYAN MOHAPRABHU-MPM/S S.S RAO

WP(C)/28770/2019

217 15/2020 NALINI KANTA NAYAK-MP

TRPCRL/3/2016

218 39/2020 KRISHNA CHANDRA DALBEHERA-MP

CONTC/2208/2019

219 88/2020 ABHIMANHU RATHA-MP M/S.MAHADEV MISHRA

RSA/94/2018

220 107/2020 NANDA@ CHHABINDRA PRADHAN-MP

BLAPL/10805/2019

221 108/2020 MITU@NILAKANTHA GHADEI-MP

BLAPL/5263/2019

222 121/2020 INDUMATI SAHU-MP

CMP/1299/2019

223 135/2020 SUJIT KUMAR DHIR-MP

CRLREV/740/2017

224 208/2020 PRIYABRATA SETHI-MP

ABLAPL/17607/2019

225 209/2020 PURNA CHANDRA DASH-MP

ABLAPL/19734/2019

226 210/2020 RAGHUNATH MOHANTA-MP

ABLAPL/17737/2019

227 211/2020 ABDUL RAHUF-MP

ABLAPL/12238/2017

228 212/2020 JAIPARKASH SHARMA@JAYA PRAKASH-MP

ABLAPL/20249/2017

229 213/2020 SUDHAKAR SASMAL-MP

ABLAPL/17231/2019

230 215/2020 SHANTILATA SAHU-MP

ABLAPL/19541/2019

231 216/2020 MAYADHAR BEHERA-MP

ABLAPL/10431/2019

232 218/2020 OLANGA@DHARMENDRA BEHERA-MP

ABLAPL/3521/2018

233 219/2020 NISAN MOHANTY-MP

ABLAPL/8826/2019

234 220/2020 MIKI@MANORANJAN SAHOO-MP

ABLAPL/2982/2019

235 221/2020 CHITA RANJAN BISOI-MP

ABLAPL/10409/2019

236 222/2020 PRASANNA KUMAR RAUTARAY-MP A.PATTNAIK

ABLAPL/20134/2017

237 223/2020 RAJAT RANJAN DAS-MP

ABLAPL/9378/2019

238 1849/2020 JADUNATH MALLICK-MP

WP(C)/25154/2019

239 1865/2020 RANJIT BARIK-MP

WP(C)/25583/2014

240 1888/2020 SASMITA SAHOO-MP

WP(C)/2292/2014

241 1889/2020 SANDHDYARANI MISHRA-MP

WP(C)/18440/2013

242 1891/2020 MANAS KUMAR DWIBEDY-MP

WP(C)/27027/2019

243 1917/2020 MANOJ RAM-MP

WP(C)/28582/2019
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